©

BHOB TVBHHOD
Government of Kerala

2018

Regn. No. KERBIL/2012/45073
dated 5-9-2012 with RNI

Reg. No. KL/TV(N)/634/2015-17

.\ 2
CHOB NAVOO
KERALA GAZETTE

@1 W1 201d: N0 (alaVIELHa]S) ) AN G
PUBLISHED BY AUTHORITY

2018 m23a] 6

@lojeImmaneo, 6th March 2018
e el 1193 &»)oBo 22 M3
10
Vol. VII Thiruvananthapuram, 22nd Kumbham 1193 No.

1939 2N0@IW)Mo 15

Tuesday 15th Phalguna 1939

PART III
Forest Department

anymend alaflauad

-330a10m’ alouyo

MMUAB all.ag)@d.2-591/2018. 2018 ®an(enyAIcl 1.

e:08 vadapdscansl anmend wlallsumloel GRERIG, AlCMMOal)0o HOWEANBSEIT3 MIDPHHIS)TIIHSS  aI5lH0G3
alo@)aM  @an20av(s] ¢R0ele:w §21gM@In) aimoaldaflad G.O. (Ms.) 26/2017/aimo @@ 20-5-2017 (ald000 QYA
P2100IBB CWONO0W  CGHIMMISIBSAOAIGMIM)0 ayMend alailatem@d Ganooqy 62an1Tud BARIIVE:08 BoMIOHRIMOW]
SHUEMIH0)aM).

B@22IAV)HI0M AUMoUB)afled Mlelallenasmio MBH98 E0ANWIGE (aloenILyOIGE HHMRIAUO}MN MRV of)QJ0
mleninwme8jo PWD aljaimuodgle ®e aljaimundglo aloeileeoad enoebyamnmos). B83°eI0mS (alm0emeBg)o, BA3al0ms
U B)&3)0 WwW.etenders kerala.gov.in agam eaimiseauglad eigyaoen’. adecI0m1emonstajo Mada{les)mm @l m)ss
TlooBalye, B3d2al (amdsmomlom aillel apavlal SBI @os m@demy aoemeselm mioslod) AFlcwo 0g) 0B HS)60S
00300168 NEFT aiflewo -os@awdlomogjo qvadqflesnsms@oem. NEFT aifl m-oa1deoag msoman 8310 #08
Bd0anm madaflen)m@I® )mi »om@ 72 amlend MMealsslale HSWWAE Cand0omIOg afleiwlo M.ag)o.(Wl.-W)o
e-procurement system-@3 af)@Gaj@IN@OIW] DO} QUIO}EADENB@DE.

af)elo esemread (almoemeng)e www.etenders. kerala.gov.in agam eanioaauglcd  @:oemlafldlenan 60sMBaesim @:0I0)Eslod

B06Me6LINIV] 20(@Ea MUI1H0189)HVIBR). EMEIE50, ®alo@d 208YPE0 LIElHN)AM BA2RIDIVIBHUE B0) GHOOEMAINILI0
a&alenmoel. Bluail® MWaaldlWlenEwato LIElemM B33eLIIV)G:E)0 TUfle:GlemMm®el.

Gaz. No. 10/2018/DTP (Forest). 275



458 KERALA GAZETTE [Part IIT

alglés
(D2 ©semrd@ MmmIo)e cRoelw)es allaioanoe @y ol mlom(3alyo
maud @RSEHO3 M)HW)0 (208;50103) )
1 92/17-18 —alO® MO al}0o ©OW @ al)aNel Gand0qy GIRaH MITealg 21.75 50,000

HSTEH06eM, al9eEmoq] milg-2-a3 2018 We9oeilaigms ealefly c¢®ogo
QlaflailSlafleoeno ®s@MB8 3 AIGUEBSEOL! al@laldelm (alIBOMEEBS)o—

28.85 RldhHo

2 93/17-18 —al@M MO al}0o HOW @G aljaNal ¢and0qy GaRau MIMOalg 7.94 27,600
SSTeH0em, 0109eOmAa] milg-1-a3 2018 ©H9Ielaigal ealafly e®ogo
Qlaf}aflSlafleoene ®s@M8s 3 AI@auEBSEOR! alGlalorim (a1aIdemMEBBgIo —

11.02 eldéHo

3 94/17-18 —al@® MO alj00 HOW @3 al)dDel Gand0qy GIYaHMIGealg 23.4 50,000

HSTBOM, H0eNWICd 2018 ©EH0LlaIgad ealgfly cmoge alajjailsSlajleneno

@)SAMMBS 3 AIBaHEBSIORI al@laldRIM (aIQIGEMMEBSBIo —  30.84 Lld:Ho
4 95/17-18 —al@MMOal)0o HOWeIT3 @RMIMIA GanoOqY EIYaUMIT3Oalg 18.75 50,000

@RMBIBOD 2018 W)H00elaiday oalgfly c®og0 Alaj)ailsSlafleneno

®)SAMMBS 3 AIBaHEBSIORI alGlaldfIM (AIAIGOMMEBSJo — ~ 24.19 LldHo
5 96/17-18 —al@MMOal)0o HOWIG al)dMel ¢and0qy GIRaUMIadnals 31.32 50,000

HSTHed 2018 ©90LilaiQay ealeflg ¢®o50  alajjallSlaflesenoe

®)SAMMSBS 3 ABUEBSINEI alGlaldeIM (alQIGMMMEBB)o— 39.61 EldHo

6 97/17-18 —@RIG HOWMNG @RWIOMENB GandOTY HIVSHUDIGAI 22.96 50,000
@R@lomendlad 2018 ©En2eilaigmy ealfly c®o50  alajjallsSlafleseno

®)SAMMSBS 3 AUBUEBSIOLI alGlaldeIM (alQIGOMMEEBs)o— 3101 Rld:Ho

7 98/17-18 —@RUM ©0W T3 afPod)8o Gan0qY alegaumleel 12.05 35,600
2SO0 BOM)alajWflos 2018 2lelle avenile e®og0 alajjailslaflaseno

®)SAMMSBS 3 AUBUEBSINEI alGlaldRIM (alQIGMMMEBB)o—  14.22 EldHo

330 (alnoemeBg)es afleiaim— www.etenders kerala.gov.in agyamn ealnisamugladmlan)o download &a21goanmm@osny.

380210 Gano0emleg allel—(»HammId 2-0 ~ 2,300+&).ag@V.gl 18%, (HOMaUE 7-0) "~ 2,900+ ag)aV.Ql 18%,
0Q)880I0HH  5,000+&Zl.ag)a0.g1 18%

3302l (al@06Mo ©AIMINEIVFIE LIGIH)MM @GV TVA®Ae—7-3-2018 EdAiloal 10 @6l )@

adeaiomy panioeav gled qadaefle9oayan @AM @10 @l®lo VA Ajo—15-3-2018 OO Q) GANOO
5  06mlaleo.

adaanad @O quneiale ®loGIwie Mawane—slaleuem@d anooqy &80anlmy, anmend, 20-3-2018 ooafleel
11 26mlee).

H020)HO0OMY HIT—(HA MMAB 1, 3, 4, 5, 6 MATHS 6nil §O  Jo EEGIM) MHEleno. (HOOMIG 2, 7 MOITHS
@l O o @@IM) Mm&Eleno.

008 HoeNAUWH—ag)(Uiloam’ aden)am ©1RO] )O3 2021 R)EM 30QUO0.

@—B@QEIO(T\)'](E(T)OG)SOHO = 200—6)0@ GHO3 (mcaoes)odsmg D) (Bal(@OWIGZ Q0L ag:ﬂg (afleilalmol ng)wﬂe)mag”,
0ol 830a01d MOBHIOS)OTIY EEHTVESHMD TUBSlatleagdlond ald:dq], HSMAE GWIGERW of)IVIal BoMIOHEIMOW]
Madaflesnm o). M(ald000 TAGLIENITm®0 @RS BOIFINT HsSMWA @0 @IM omi Miallal caloqy/
oFlmiesW Galoqy gl ALaB 890 @MW BG2LI0aV)&UW8 MEMVIEH e SN @M. M-0SMR0)M0W] MITWeA|S BQ)
allaioeied NIC-oled amleano www.etenders.kerala.gov.in agyan eanioamuglod aloeooideeymm e-Tenders Help Desk-@3 afleamo eoo
0a0IMledmleamo 6020100 MO GERAIWOANIN@EN). D-CalTengla) @RIV AllaIEBU3 (H000)B00M3 DS IOS)MSAMAN

276



6th MarcH 2018] FOREST DEPARTMENT 459
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al@al ol emoge Qlaj)ailSlaflend-omeoo AIday al@lalorimo.
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B0 §21TOOIBOD ©af)QE@BULH 10§ HaIT® MHEWI af@6M &)0Ql @RV SBaNJo VWAV

MOIB)MN@6M).
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(2) ©eMEo0 QIBa al@laloain GROENBW anNECIWOBYIN MOTEE EOMHUE Moey 2198 VEOTITE AISGPVODEM
2o, AlafjailSlafla) POOBBOS 90% @ROIRIAUMO DENBIMHEMORIN0 ABF MIENIMLMBUBBNANEWVROW] N0
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(2) @B QIde aldhiorin c2R0ekewd alBokRaB)M NOTES HOMB:UE @O} 21gd PVEATIG AUBALIPVODEMSAIN)o,
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ANRVNO® BAPLITV)B:000) NIDWHA0VICIE)0.  BB2IIY HaHWYFG3 9UBHAISISICOM aGo@EIEN0 Hag)QEERUs
QUIEOROW  HO0EMBBBOT DU3H|S)COMEMBM)AMBE;IGE @R cRoLl §21gIM@IN AlRVIVWOI® BAARIDIVYEI0M
enIoELYTLOMOVICIEe).  EROGINS MIEINENSs Gan0TY SaUWUWB COG (ald000 &I0F §21T® MBS (aldh00o
@200 M@ M DIV]B1H6)0.

25, GBH0NYSOBSA ANUIBOMo HaITTIHBS HSNE0)BU8 MSAIENENMD (AIDEWIUIIBHILII EGNIWINGISITZ CHIETISIBS
mlguo @REOm 0 208YPEBHEILNOS MSAlENENMTIMBS ERAIR0W EHOZ AlMo Aldafled MleHlaimaoddlea)o.

26. 382’ MSEM)IN TLEOED Mleallenss ofeld We)@®g)o MD 3EeRIaIM)o NIDWEAIVBIE 0.

B)5) 0@ ol anmend alailausmad anooqy @oanlmiled mlam)e (Gandsm 0475 2222621) (alalyE GlaiTvsEBSIO3
£IBA0H) M @O6N).

No. PL2-591/2018. Ist February 2018.

The Divisional Forest Officer, Punalur for and on behalf of the Governor of Kerala invites separate online e-tenders
from registered eligible contractors/bidders having a valid and active registration with Kerala Forest Department in
pursuance of G. O. (Ms.) No. 26/2017/F&WLD dated 20-5-2017 for the execution of works noted in the schedule attached
below. The tenderer is bound to comply with the terms and conditions in force, besides the conditions that will be
framed by the Government in future in connection with this tender. Tender documents and tender schedules may be
downloaded free of cost from the e-GP website www.etenders.kerala.gov.in. All bid/ tender documents are to be submitted
online only and in the designation online cover(s)/envelope(s) on the www.etenders.kerala.gov.in website. Bids shall be
accepted only through online mode www.etenders.kerala.gov.in website and tenders submitted manually/through post will
not be entertained. Late online bids will not be accepted.

The quantities mentioned in the table are approximate and on actual execution the quantity may vary. Online
tenders/bids are to be accompanied with a preliminary agreement executed in Kerala Stamp Paper worth ~ 200. Tenders/
bids received online without the scanned copies of relevant documents, preliminary agreement will not be considered and
shall be summarily rejected. Any further clarification on this tender can be had from NIC/the e-tender Help Desk number
available in the www.etenders.kerala.gov.in and from the office of the Divisional Forest Officer, Punalur during working
hours. The details regarding e-payment (Bidder's Bank Account Number where he/she is having core banking facility and
e-mail ID) should be submitted along with the tender. Tenders without these details will not be accepted. Technical bid
and financial bid shall be submitted in their respective designated online covers.

The Forest Department will not be responsible for any inconvenience or loss to the Bidder while uploading/
downloading the bid.

The successful tenderer should execute an agreement in the prescribed format in a stamp paper worth ~ 200 within
15 days from the date of intimation of acceptance of the tender after furnishing security deposit equal to 10% of the
tender amount or ~ 5,00,000 whichever is less. If the notified date of tender happens to be a holiday the tender will be
conducted on the very next working day at the same place and time.
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SCHEDULE
SI. Tender Number and Name of Extent EMD Cost of
No. work with PAC (Ha.) * tender
(Lakhs) form
)
@ @ ©) @ ®)
1 92/17-18—Raising 2018 Eucalyptus pellita plantation at 21.75 50,000 5,000 +18% GST
Vazhathoppu Bit II Kadakkamon in Punnala Forest
station of Pathanapuram Range and maintenance
upto 3 years— " 28.85
2 93/17-18—Raising 2018 Eucalyptus pellita plantation at 794 27,600 2,300 + 18% GST
Vazhathoppu Bit I Kadakkamon in Punnala Forest
station of Pathanapuram Range and maintenance
upto 3 years—" 11.02
3 94/17-18—Raising 2018 Eucalyptus pellita plantation at 234 50,000 5,000 +18% GST
Kalayil Kadakkamon in Punnala Forest station of
Pathanapuram Range and maintenance upto
3 years—" 30.84
4 95/17-18—Raising 2018 Eucalyptus pellita plantation at 18.75 50,000 5,000 + 18% GST
Anakulam in Ambanar Forest Station of Pathanapuram
Range and maintenance upto 3 years—" 24.19
5 96/17-18—Raising 2018 Eucalyptus pellita plantation at 31.32 50,000 5,000+ 18% GST
Kadakkamon Punnala Forest station of Pathanapuram
Range and maintenance upto 3 years—" 39.61
6  97/17-18—Raising 2018 Eucalyptus pellita plantation at 2296 50,000 5,000+ 18% GST
Ayiranalloor in Ayiranalloor Section of Anchal Range
and maintenance upto 3 years—" 31.01
7  98/17-18—Raising 2018 Melia dubia plantation at 12.05 35,600 2,900 + 18% GST

Onthupacha, Madathara in Ezhamkulam Forest station

of Anchal Range and maintenance upto 3 years—~ 14.22

Sale of tender documents can be downloaded from the website www.etenders.kerala.gov.in

Classification of bidder—B class and above for Serial Nos. 1, 3, 4, 5 & 6, C class and above for

Name of Division— Divisional Forest Office, Punalur.

Period of completion of work—Till 30th June 2021 from the date of agreement.
Date from which the tender will be available in website—7-3-2018,

Last date and time of receipt of tender—15-3-2018, 5 p.m.

Date and time of opening of tender—20-3-2018, 11 a. m.

280

10 a.m.

Serial Nos. 2 & 7



6th MarcH 2018] FOREST DEPARTMENT 463

10.

11.

12.

Conditions

All provisions in G. O. (Ms) 26/2017 F&WLD dated 20-5-2017 regarding tender system in Kerala Forest Department,
Kerala Forest Act 1961 and Wildlife Protection Act 1972 will be applicable to the tenderer.

Bidders shall remit the tender document fee and the Earnest Money Deposit using online payment option of
e-procurement system only and submitted through the internet online banking of State Bank of India or through
NEFT for other banks. Bidders opting for NEFT facility of online payment are advised to exercise this option at least
72 hours before the closing date of bid to ensure that payment towards tender document fees and EMD are credited
and a confirmation is reflected in the e-procurement system. The online NEFT remittance form provided by
e-procurement system for making a NEFT transaction is not a payment confirmation. Kerala Forest Department /NIC/
SBI shall not be responsible for any kind of delay in payment status confirmation.

Bidders are requested to submit scanned copy of the following documents-Registration certificate duly attested by
Gazetted Officer, preliminary agreement executed in Kerala Stamp paper worth ~ 200 duly filled up proforma for
availing e-payment by Online. Subsequently the hard copy of attested copy of Registration certificate, preliminary
agreement in original and tender document would be submitted offline in a sealed cover superscribing the name of
work and tender number to the office of the Divisional Forest Officer, Punalur through speed post/registered post as
prescribed in the time schedule, failing which such tenders will be rejected.

The bidding authority deserves the right to modify / cancel any / all bids without assigning any reason. The Forest
Department will not be responsible for any error like missing of scheduled data while downloading by the bidder and

non receipt of documents.

Any further clarifications on this tender can be obtained from NIC/ the e-tender Helpdesk number available in the
www.etenders.kerala.gov.in website and from this office during the office hours. The details regarding e-payment
(Bidder's bank account number where he/she is having core banking facility and email ID) should be submitted
along with the tender. Tenders without these details will not be accepted.

The Forest Department will not be responsible for any inconveniences or loss to the Bidder while uploading/
downloading the bid.

The tender/bids shall be opened online at the office of the Divisional Forest Office, Punalur in the presence of
bidders/their representatives who wish to attend at the above address. If the tender opening date happens to be a
holiday or non working day due to any other valid reason, the tender opening process will be done on the next

working day at same time and place.

All other existing conditions related to e-ender in Kerala Forest Department and PWD will be applicable in this e-
tender also.

Further details can be had from the office of the Divisional Forest Officer, Punalur / Range Forest Officer, Anchal &
Pathanapuram during office hours.

The tender form shall be used only by the person in whose name it is issued and for the work specified in the
Schedule attached to the tender form.

Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in the agreement to
be executed, the draft of which can be had for perusal at the Divisional Forest Office on any working day during
office hours. They are also requested to study the detailed tender conditions attached to the tender document.
No plea of ignorance of the agreement conditions or no complaint regarding the said conditions received after
putting in the tender will be entertained.

Before submitting the tender the tenderer shall visit the area of work to study all the field conditions and nature of
work and quote his rate accordingly. No enhancement in rate due to any reason will be entertained thereafter.
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13.

14.

15.
16.

17.

18.

19.

20.
21.

22.

23.

24.

25.

26.

The tenderer shall quote in the appropriate column in the tender a firm percentage of PAC amount for raising the
plantation or as in the Schedule both in figures as well as in words. In the case of the tenderer quoting different
total rate in words and figures also, lower of the same only be considered valid and shall be binding on him/her. If
the Kerala Forest Department feels that the total amount quoted or item wise rate of any of the items quoted is
unworkable due to variance to the lower side to an abnormal level with the Kerala Forest Department's estimated
rates, the tenderer may be required to furnish satisfactory explanation on the above respect. In such an event, the
Kerala Forest Department has the option to collect a Special/Extra Security Deposit to the tune of 10% of the
quoted amount subject to a maximum of ~ 30,000 (Rupees Thirty Thousand Only) from the tenderer before issuance
of confirmation orders. If the explanation furnished is not found satisfactory or no explanation is furnished, the
Kerala Forest Department has the right to deny the offer of work to the tenderer even though he/she is the lowest
tenderer.

Tender received after the specified date and time or received without the requisite enclosures or tenders not written
up in proper order or form will not be honoured.

All the corrections in the tender form shall be initialed by the tenderer himself.

Part I of the tenders received in due time will be opened by the Divisional Forest Officer or his deputy at his office
at 11 a.m on 20-3-2018 in the presence of such of the tenderers present on that occasion.

Part-1I tenders (price bid) of the tenderers whose Part-I tenders have been accepted only will be opened
subsequently. The time and place of opening of the Part II tenders will be announced immediately on the
acceptance of the Part I tender.

The tenders received in due time will be opened by the Divisional Forest Officer or his deputy at his office at the
time specified in the presence of the tenderers present on that occasion.

The lowest tender will ordinarily be accepted, but the authority competent to accepted the tender reserves to himself
the power of accepting or rejecting any tender without assigning any reason therefore.

No tenderer will be permitted to withdraw his offer within three months from the date of opening of the financial bid.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a Confirmation Order
issued by registered letter bearing the address mentioned in the tender. The successful tenderer, within 15 days of
receipt of confirmation of his tender, shall have to execute an agreement in the prescribed form [Appendix 11] on a
proper non-judicial stamp paper (worth ~ 200) to be supplied by him at his cost. If the contractor fails to execute
the agreement during the period, the tender will be cancelled, and the Earnest Money Deposit submitted by the
tenderer shall stand forfeited to the Kerala Forest Department. The work will be carried out at the risk and cost of
the tenderer or through any other method (including through the next higher tenderer). The loss, if any, to the
Government consequent to the default, if not paid by the defaulter within a reasonable time specified by the
Divisional Forest Officer, shall be treated as arrears on public revenue to be recovered from the defaulter under the
provisions of the Kerala Revenue recovery Act 1968 and in such other manner as the Government may deem fit.
The defaulter however will not be entitled for gain, if any.

The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to
10 per cent of the total Probable Amount of Contract, limited to a maximum of ~ 5,00,000/- (Rupees five lakhs only).
The security deposit will be released only after the successful completion of the contract work and after producing
the Non Liability Certificate from the concerned officers.

The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not sell,
mortgage or otherwise alienate the properties covered by the solvency certificate during the currency of the
contract.

The post-offers and representations sent, after receipt of the tender in respect of work shall at no account be
considered.

The Earnest Money Deposit of the unsuccessful tenderers will be returned as soon as possible after the tenders are
finalized.

The contractor has to keep the plantation free from weeds throughout the contract period.
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27.
28.

29.

30.

31

32.

33.

34.

35.

The quantities of work shown in the Schedule are approximate and it may vary on actual execution of work.

The area shown in the tender schedule is approximate. The actual extent of the contract area may vary as per the

final survey report, which will be binding on the successful tenderer.

Payment will be made to the contractor on specific request and on submission of bill in the prescribed format at
the following stages provided the condition specified are achieved. Payment will be made through crossed cheques

or e-payment only.
Raising plantation of pulpwood-planting and maintenance in the first year.

@ First part payment up to 40% of the agreed amount or the quoted amount for the item of works carried

out, whichever is less after the completion of planting in the field.

(i)  Second part payment up to 60% of the agreed amount or the quoted amount for the remaining items of

works carried out, whichever is less after the completion of second weeding in the first year.

@)  Third part payment up to 100% of the agreed amount after the completion of all first year maintenance
works and on the seedlings attaining average height of 1.5 meters and stock of 95% during June of the
next year (June 2019).

Raising plantation of pulpwood-maintenance in the second year.

(1) First part payment up to 40% of the agreed amount or the quoted amount for the item of works carried out,

whichever is less after the completion of second weeding.

(i) Second part payment up to 100% of the agreed amount after the completion of the second year maintenance
and on the seedlings attaining average height of 4.0 meters and minimum stock of 90% during June of the

next year (June 2020).
Raising plantation of pulpwood-maintenance in the third year.

(1) First part payment up to 40% of the agreed amount or the quoted amount for the item of works carried out,

whichever is less after the completion of first weeding.

(i) Second part payment upto 100% of the agreed amount after the completion of the third year maintenance
and on the seedlings attaining a average height of 6 meters and stock of 90% during June of the next year
(June 2021).

It shall be open to the Divisional Forest Officer to cancel/reduce the quantity of work to be executed in the
attached schedule based on site conditions in each year and the Divisional Forest Officer's decision will be binding
on the successful tenderer. If any additional item/s of work which are not included in the schedule are required to
be carried out inevitably for reasons to be recorded, in the contract area during the course of contract period, the
successful tenderer is bound to execute that work for which payment worked out as per forest schedule rate for
such item will be made at the agreed rate in the contract. The cost of the work will be worked out as per the

prevailing forest schedule of rate.

Kerala Forest Department reserves the right to execute the work through any other mode of execution other than

through contract system if the tender offered by the contractors is not feasible according to the Department.

All the taxes prevailing at the time of tender is applicable to this tender.

Further details can be available from Divisional Forest Office, Punalur and in Telephone No. 0475 2222621

on working days.

Office of the Divisional Forest Officer, 1. SIDHEEQ, IFS,
Punalur Division, Kollam. Divisional Forest Officer.
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No. KNC8-945/18. 5th February 2018.

The Divisional Forest Officer, Konni for and on behalf of the Governor of Kerala invites separate online
e-tenders from registered eligible contractors/bidders having a valid and active registration with Kerala Forest Department
in pursuance of G. O. (Ms) No. 26/2017/F&WLD dated 20-5-2017 for the execution of works noted in the schedule
attached below. The tenderer is bound to comply with the terms and conditions in force, besides the conditions that will
be framed by the Government in future in connection with this tender. Tender documents and tender schedules may be
downloaded free of cost from the e-GP website www.etenders.kerala.gov.in. All bid/ tender documents are to be submitted
online only and in the designation online cover(s)/envelope(s) on the www.etenders.kerala.gov.in website. Bids shall be
accepted only through online mode www.etenders.kerala.gov.in website and tenders submitted manually/ through post will
not be entertained. Late online bids will not be accepted.

The quantities mentioned in the table are approximate and on actual execution the quantity may vary. Online
tenders/bids are be accompanied with a preliminary agreement executed in Kerala Stamp Papers worth ~ 200. Tenders/bids
received online without the scanned copies of relevant documents, preliminary agreement will not be considered and shall
be summarily rejected. Any further clarification on this tender can be had from NIC/the e-tender Help Desk number
available in the www.etenders.kerala.gov.in and from the office of the Divisional Forest Officer, Konni during working
hours. The details regarding e-payment (Bidder’s Bank Account Number where he/she is having core banking facility and
e-mail ID) should be submitted along with the tender. Tenders without these details will not be accepted. Technical bid
and financial bid shall be submitted in their respective designated online covers.

The Forest Department will not be responsible for any inconvenience or loss to the Bidder while uploading/
downloading the bid.

The successful tenderer should execute an agreement in the prescribed format in a stamp paper worth ~ 200
within 15 days from the date of intimation of acceptance of the tender after furnishing security deposit equal to 10% of
the tender amount or ~ 5,00,000 whichever is less. If the notified date of tender happens to be a holiday the tender will
be conducted on the very next working day at the same place and time.

SCHEDULE
SI. No. Name of work with PAC Extent in hectares EMD ~
1 Raising 2018 TP Parayanthodu in Karippanthodu Forest 2631 50,000
Station in Naduvathumoozhy Range— ~ 39.25 Lakhs
2 Raising 2018 TP Karippanthodu in Karippanthodu Forest 21.325 50,000
Station in Naduvathumoozhy Range— ~ 34.45 Lakhs
3 Raising 2018 TP Parakulam in Padom Fortst Station in 36.02 50,000

Naduvathumoozhy Range— ~ 53.75 Lakhs

Cost of tender form—= 5,000 + GST 18%.
Tender documents can be downloaded from the website www.etenders.kerala.gov.in.
Classification of bidder—A & B class Forestry works licensed contractors.
Name of Division—Divisional Forest Office, Konni.
Period of completion of work—Till 31st March 2019 from the date of agreement.
Date from which the tender will be available in website—7-3-2018, 5 p.m.
Last date and time of receipt of tender—19-3-2018, 5 p.m.,
Date and time of opening of tender—23-3-2018, 10.30 a. m.
Conditions

1. All provisions in GO. (Ms.) 26/2017 F&WLD dated 20-5-2017 regarding tender system in Kerala Forest Department,
Kerala Forest Act 1961 and Wildlife Protection Act 1972 will be applicable to the tenderer.

2. Bidders shall remit the tender document fee and the Earnest Money Deposit using online payment option of
e-procurement system only and submitted through the internet online banking of State Bank of India or through
NEFT for other banks. Bidders opting for NEFT facility of online payment are advised to exercise this option at
least 72 hours before the closing date of bid to ensure that payment towards tender document fees and EMD are
credited and a confirmation is reflected in the e-procurement system. The online NEFT remittance form provided by
e-procurement system for making a NEFT transaction is not a payment confirmation. Kerala Forest Department /NIC/
SBI shall not be responsible for any kind of delay in payment status confirmation.
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Bidders are requested to submit scanned copy of the following documents—Registration Certificate duly attested
by Gazetted Officer, preliminary agreement executed in Kerala Stamp Paper worth ~ 200, duly filled up proforma for
availing e-payment by Online. Subsequently the hard copy of attested copy of Registration Certificate, preliminary
agreement in original and tender document would be submitted offline in a sealed cover superscribing the name of
work and tender number to the office of the Divisional Forest Officer, Konni through speed post/registered post as
prescribed in the time schedule, failing which such tenders will be rejected.

The bidding authority deserves the right to modify/cancel any/all bids without assigning any reason. The Forest
Department will not be responsible for any error like missing of scheduled data while downloading by the bidder
and non receipt of documents.

Any further clarifications on this tender can be obtained from NIC/the e-tender helpdesk number available in the
www.etenders.kerala.gov.in website and from this office during the office hours. The details regarding e-payment
(Bidder’s bank account number where he/she is having core banking facility and e-mail ID) should be submitted
along with the tender. Tenders without these details will not be accepted.

The Forest Department will not be responsible for any inconveniences or loss to the Bidder while uploading/
downloading the bid.

The tender/bids shall be opened online at the office of the Divisional Forest Officer, Konni in the presence of
bidders/their representatives who wish to attend at the above address. If the tender opening date happens to be
a holiday or non working day due to any other valid reason, the tender opening process will be done on the next
working day at same time and place.

All other existing conditions related to e-tender in Kerala Forest Department and PWD will be applicable in this
e-tender also.

Further thtails can be had from the office of the Divisional Forest Officer, Konni/Range Forest Officer, Anchal &
Pathanapuram during office hours.

The tender form shall be used only by the person in whose name it is issued and for the work specified in the
Schedule attached to the tender form.

Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in the agreement to
be executed, the draft of which can be had for perusal at the Divisional Forest Office on any working day during
office hours. They are also requested to study the detailed tender conditions attached to the tender document. No
plea of ignorance of the agreement conditions or no complaint regarding the said conditions received after putting
in the tender will be entertained.

Before submitting the tender the tenderer shall visit the area of work to study all the field conditions and nature of
work and quote his rate accordingly. No enhancement in rate due to any reason will be entertained thereafter.

The tenderer shall quote in the appropriate column in the tender a firm percentage of PAC amount for raising the
plantation or as in the Schedule both in figures as well as in words. In the case of the tenderer quoting different
total rate in words and figures also, lower of the same only be considered valid and shall be binding on him/her.
If the Kerala Forest Department feels that the total amount quoted or item wise rate of any of the items quoted is
unworkable due to variance to the lower side to an abnormal level with the Kerala Forest Department’s estimated
rates, the tenderer may be required to furnish satisfactory explanation on the above respect. In such an event, the
Kerala Forest Department has the option to collect a Special/Extra Security Deposit to the tune of 10% of the
quoted amount subject to a maximum of ~ 30,000 (Rupees Thirty Thousand Only) from the tenderer before
issuance of confirmation orders. If the explanation furnished is not found satisfactory or no explanation is
furnished, the Kerala Forest Department has the right to deny the offer of work to the tenderer even though
he/she is the lowest tenderer.

Tender received after the specified date and time or received without the requisite enclosures or tenders not
written up in proper order or form will not be honoured.

All the corrections in the tender form shall be initialed by the tenderer himself.

Part-I of the tenders received in due time will be opened by the Divisional Forest Officer or his deputy at his office
at 10.30 a. m on 23-3-2018 in the presence of such of the tenderers present on that occasion.

Gaz. No. 10/2018/DTP (Forest). 295



478

KERALA GAZETTE [Part IIT

17.

18.

19.

20.
21.

22.

23.

24.

25.

26.
27.
28.

29.

30.

Part-II tenders (price bid) of the tenderers whose Part-1 tenders have been accepted only will be opened
subsequently. The time and place of opening of the Part-II tenders will be announced immediately on the
acceptance of the Part-I tender.

The tenders received in due time will be opened by the Divisional Forest Officer or his deputy at his office at the
time specified in the presence of the tenderers present on that occasion.

The lowest tender will ordinarily be accepted, but the authority competent to accept the tender reserves to himself
the power of accepting or rejecting any tender without assigning any reason therefore.

No tenderer will be permitted to withdraw his offer within three months from the date of opening of the financial bid.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a Confirmation Order
issued by registered letter bearing the address mentioned in the tender. The successful tenderer, within 15 days of
receipt of confirmation of his tender, shall have to execute an agreement in the prescribed form [Appendix 11] on
a proper non-judicial stamp paper (worth ~ 200) to be supplied by him at his cost. If the Contractor fails to
execute the agreement during the period, the tender will be cancelled, and the Ernest Money Deposit submitted by
the tenderer shall stand forfeited to the Kerala Forest Department. The work will be carried out at the risk and cost
of the tenderer or through any other method (including through the next higher tenderer). The loss, if any, to the
Government consequent to the default, if not paid by the defaulter within a reasonable time specified by the
Divisional Forest Officer, shall be treated as arrears on public revenue to be recovered from the defaulter under the
provisions of the Kerala Revenue recovery Act 1968 and in such other manner as the Government may deem fit.
The defaulter however will not be entitled for gain, if any.

The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to
10 per cent of the total Probable Amount of Contract, limited to a maximum of ~ 5,00,000 (Rupees five lakhs only).
The security deposit will be released only after the successful completion of the contract work and after producing
the Non Liability Certificate from the concerned officers.

The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not sell,
mortgage or otherwise alienate the properties covered by the solvency certificate during the currency of the
contract.

The post-offers and representations sent, after receipt of the tender in respect of work shall at no account be
considered.

The Earnest Money Deposit of the unsuccessful tenderers will be returned as soon as possible after the tenders
are finalized.

The contractor has to keep the plantation free from weeds throughout the contract period.
The quantities of work shown in the Schedule are approximate and it may vary on actual execution of work.

The area shown in the tender schedule is approximate. The actual extent of the contract area may vary as per the
final survey report, which will be binding on the successful tenderer.

Payment will be made to the contractor on specific request and on submission of bill in the prescribed format at
the following stages provided the condition specified are achieved. Payment will be made through crossed
cheques or e-payment only.

Raising plantation of teak planting and maintenance in the first year.

(i) First part payment up to 40% of the agreed amount or the quoted amount for the item of works carried out,
whichever is less after the completion of planting in the field.

(i) Second part payment up to 60% of the agreed amount or the quoted amount for the remaining items of works
carried out, whichever is less after the completion of second weeding in the first year.

(iii) Third part payment up to 100% of the agreed amount after the completion of all first year maintenance works
and on the seedlings attaining average height of 1.5 meters and stock of 95% during June of the next year
(June 2019).
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31. It shall be open to the Divisional Forest Officer to cancel/reduce the quantity of work to be executed in the
attached schedule based on site conditions in each year and the Divisional Forest Officer’s decision will be
binding on the successful tenderer. If any additional item/s of work which are not included in the schedule are
required to be carried out inevitably for reasons to be recorded, in the contract area during the course of contract
period, the successful tenderer is bound to execute that work for which payment worked out as per forest schedule
rate for such item will be made at the agreed rate in the contract. The cost of the work will be worked out as per

the prevailing forest schedule of rate.

32.  Kerala Forest Department reserves the right to execute the work through any other mode of execution other than

through contract system if the tender offered by the contractors is not feasible according to the Department.
33.  All the taxes prevailing at the time of tender is applicable to this tender.

Further details can be available from Divisional Forest Office, Konni and in Telephone No. 0468 2242233 on

working days.

Divisional Forest Office, S. G. MAHESHKUMAR [IFS,
Konni Division, Konni. Divisional Forest Officer
(For and on behalf of the Governor of Kerala).
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No. A2-365/2018. 3rd February 2018.

Separate sealed tenders are invited from the eligible A,B,C Class contractors registered in the forest department in
pursuance of G.O. (Ms.) No. 26/2017/F&WLD dated 20-5-2017 for execution of works detailed in tender No. 20/2018, 21/2018,
22/2018, 23/2018 attached below. The tenderer is bound to comply with the terms and conditions in force, besides the
conditions that will be framed by the Govt. from time to time. Tender documents and schedules are available in the office
of the undersigned on payment noted in the against each work schedule below during working hours from 1-3-2018 to
15-3-2018 up to 1 p.m. Tender form can be downloaded from the Web site of Kerala Forest & Wildlife Department
(www.forest.kerala.gov.in). If the downloaded forms are used, cost of tender documents for each work noted below should
be remitted before the office of the undersigned in Demand Draft in favour of Assistant Conservator of Forests, Social
Forestry, Alappuzha payable on any scheduled/Nationalized Bank at Alappuzha along with Part I tender. Tender
documents will not be sent by post. Tenders completed in all respect with the prescribed EMD and preliminary
agreement in Stamp Paper will be received upto 2.30 p.m. on 15-3-2018. If day of tender happened to be holiday, the
tender will be held on the next working day at the same time. If the tender could not be executed due to any other
reasons the tender will be held on 19-3-2018, 3 p.m. If the alternate day on 19-3-2018 is happened to be a holiday the
tender will be held on the next working day at the same time.

Tender Name of Name of Work with Name of No. of Cost of tender EMD
No. Range Probable Amount Area seedlings/Extent form b
of Contract Approximate b

20/2018 Social Forestry Raising 10000 Nos. Veliyanadu 10,000 900 + GST 12% 11,250
Range, of Bigger basketted Block
Alappuzha seedlings—" 4,50,000

21/2018 Social Forestry Raising 10000 Nos. Ambalappuzha 10,000 900 + GST 12% 11,250
Range, of Bigger basketted Block
Alappuzha seedlings—" 4,50,000

22/2018 Social Forestry Raising 10000 Nos. Pattanakkadu 10,000 900 + GST 12% 11,250
Range, of Bigger basketted Block
Alappuzha seedlings—" 4,50,000

23/2018  Social Forestry Raising 10000 Nos. Muthukulam 10,000 900 + GST 12% 11,250
Range, of Bigger basketted Block

Chengannur seedlings—" 4,50,000

Date from which tender forms will be available—From 1-3-2018 to 15-3-2018 upto 1 p. m.
Date and time upto which tenders to be received—15-3-2018 upto 2.30 p. m.

Date and time for opening the tender—15-3-2018 at 3 p. m.

Alternative tender date:
Date from which tender forms will be available—19-3-2018 upto 1 p. m.
Date and time upto which tenders to be received—19-3-2018 upto 2.30 p. m.
Date and time for opening the tender—19-3-2018 at 3 p. m.

The quantity mentioned in the above tender is approximate. The undersigned reserves all rights for
cancellation of any work at any time without further intimation. All the prevailing conditions for tender are applicable for
this tender also.
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10.

11.

12.

Special Tender Conditions

The cost of tender forms once paid is not refundable on any account, nor will the amount be adjusted towards
cost of any other tender forms.

The tender form shall be used only by the person in whose name it is issued and for the work specified in the
schedule attached to the tender form.

Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in the agreement
to be executed, the draft of which can be had for perusal at the Divisional Forest Office on any working day
during office hours. They are also requested to study the detailed tender conditions attached to the tender
document. No plea of ignorance of the agreement conditions received after putting in the tender will be
entertained.

Before submitting the tender, the tenderer shall visit the area of work to study all the field conditions and
nature of work and quote his rate accordingly. No enhancement in rate due to any reason will be entertained
thereafter.

The tenderer shall quote in the appropriate column in the tender a firm percentage of the basic rate per Number
in figures as well as in words also. Lower of the same only be considered valid and shall be binding on him/
her. If the Kerala Forest Department feels that the total amount quoted is unworkable due to variance to the
lower side to an abnormal level with Kerala Forest Department basic rate, the tenderer may be required to
furnish satisfactory explanation on the above respect. In such an event, the Kerala Forest Department has the
option to collect a special/ extra security deposit to the tune of 10% of the quoted amount subject to a
maximum of ~ 30,000 from the tenderer before issuance of confirmation orders. If the explanation furnished is
not found satisfactory or no explanation is furnished, the Assistant Conservator of Forest, Social Forestry,
Alappuzha has the right to deny the offer of work to the tenderer even though he/ she is the lowest tenderer.

The tenderer shall submit the filled up tender form together with all the pages intact in sealed cover addressed
to “The Assistant Conservator of Forests, Social Forestry Division, Alappuzha” and superscribed “Tender for
(Name of work)..................... in ... Range so as to reach him in his office at specified date and time.
If the date fixed for acceptance of tender happens to be holiday the tenders will be accepted on the next
working day at the same hour.

Tender received after the specified date and time or received without the requisite enclosures or tenders not
written up proper order or form will not be honored.

Each tender shall be accompanied by a preliminary agreement in stamp paper along with an EMD as Demand
Draft of a Nationalized/Scheduled Bank payable at Alappuzha for the amount noted against each work as noted
in the schedule above. The Demand Draft should be in favour of Assistant Conservator of Forests, Social
Forestry Division, Alappuzha.

All the corrections in the tender form shall be initialed by the tenderer himself.

The tenders received in due time will be opened by the Assistant Conservator of Forests or his deputy at his
office in the presence of such of the tenderers present on that occasion.

The lowest tender ordinarily be accepted, but the authority competent to accept the tender reserves to himself
the power of accepting or rejecting any tender without assigning any reason thereof.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a confirmation
order issued by the registered letter bearing the address mentioned in the tender. The successful tenderer, within
three days of receipt of confirmation of his tender, shall have to execute an agreement in the prescribed form on
a proper non judicial stamp paper (worth ~ 200). If the contractor fails to execute the agreement the tender will
be cancelled and the Earnest Money Deposit submitted by the tenderer shall stand forfeited to the Kerala Forest
Department. The work will be retendered at the risk and cost of the tenderer or through any other manner
(including through the next higher tenderer). The loss, if any, to the Govt. consequent to the default, if not paid
by the defaulter within a reasonable time specified by the Assistant Conservator of Forests, shall be treated as
arrears on public revenue to be recovered from the defaulter under the provisions of the Kerala Revenue
Recovery Act 1968 and in such other manner as the Govt. may deem fit. The defaulter however will not be
entitled for gain, if any.
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13.  The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to
10 per cent of the total probable amount of contract, limited to a maximum of ~ 5,00,000. The security deposit
will be released only after the successful competition of the contract work and after producing the Non liability
certificate from the concerned officers.

14.  The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not sell,
mortgage or otherwise alienate the properties covered by the solvency certificate during the currency of the
contract.

15.  The post offers and representations sent, after receipt of tender in respect of the work shall at no account be
considered,

16.  The EMD of the unsuccessful tenderers will be returned as soon as possible after the tenders are finalized.
17.  The quantities of work shown in the schedule are approximate and it may vary on actual execution of work.

18.  The quantity shown in the tender schedule are approximate. The actual extend of the contract area may vary as
per the final survey report, which will be binding on the successful tenderer.

19.  Part payment in two or more installment on specific request and on submission of bill in the prescribed format
at the stage prescribed in the agreement conditions attached with tender schedule.

20.  Payment towards the work will be made through account transfer only.

21.  The works mentioned in the schedule should be started on the next day of the date of entering into contract
with the Department be pledging the performance security.

22, Further details can be had from the office of the Assistant Conservator of Forests Social Forestry Division
Alappuzha and Social Forestry Range Office Alappuzha & Chengannur.

Office of the Assistant Conservator (Sd)
of Forests, Assistant Conservator of Forests
Social Forestry Division, Alappuzha. (For and on behalf of the Governor of Kerala).
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No. B-364/2017. Ist February 2018.

It is hereby notified for the information of the public that the right of collection and removal of marked and
enumerated 5 standing trees (Softwood species only), on either side of the road from Bhoothathankettu to Vadattupara
under Thundathil Range of this Division as specified in the schedule appended below will be sold in Tender/Auction by
the Divisional Forest Officer, Malayattoor or any other officer authorized by him in the Divisional Forest Office,
Malayattoor (situated at Kodanad) subject to the terms and conditions of sale of Timber in Government Timber Depots
published in Government Gazette No. 49, Vol. II dated 10-12-2013 vide Notification No. Pro(5)26274/12 dated 22-11-2013 of
the Additional Principal Chief Conservator of Forests (P), Thiruvananthapuram and as per general conditions of the sale
of tree growth prevailing in the Department. In case, the notified date happens to be a public holiday or hartal etc. the
tender/auction will be conducted on the next working day at the notified place and time.

SALE CONDITIONS

1. Intending tenderers/bidders should deposit an Earnest Money Deposit of ~ 50,000 as Demand Draft drawn in
favour of The Divisional Forest Officer, Malayattoor, from any Nationalized Bank for participating in the tender/
auction.

2. The successful tenderers/bidders have to remit 35% of the sale value on the date of tender/auction itself. If this
35% value exceeds ~ 1,00,000, ~ 1,00,000 will be remitted on the auction date itself and balance value have to be
remitted in the Sub-Treasury, Kunnathunad (at Perumbavoor) within 7 working days through countersigned chalan

issued from this office and the receipted chalan should be submitted to this office forthwith. If he fails to remit
this amount, the EMD will be forfeited to Government and the area will be re-auctioned at his risk and loss.
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10.

11.

12.

13.

The successful tnderers/bidders have to pay GST (as per Rule) FDT, Income Tax etc. at the rate prevailing from
time to time.

If the notified date of tender/auction happens to be a holiday, the tender/auction will be conducted on the very
next working day at the same place and time.

The tender/auction will be on lump-sum basis for the right of collection and removal of 5 marked softwood
5 trees from the above area mentioned in the schedule.

Intending tenderers/bidders may inspect the trees themselves of the quality and quantity of the produce before
participating in the tender/auction. Complaints if any, regarding the quality and quantity etc. received after the
tender/auction will not be entertained.

Bidder should appear for the auction in person and nobody will be permitted to bid on behalf of another unless
valid Power of Attorney is produced prior to commencement of tender/auction.

A supply contractor of Malayattoor Division or the adjacent Divisions will not be allowed to bid in the tender/
auction.

Intending tenderers/bidders should produce a certificate from the concerned Village Officer showing their
permanent address and duly attesting their signature along with Earnest Money Deposit.

The successful tenderers/bidders should give an undertaking that he is not related to any officer having control
of the work and that he is not supply contractor of this or any adjacent Divisions. If this is proved otherwise it
shall result in cancellation of the contract and resale of the coupe at his risk and loss.

No petition or post offer received after seven days of the date of conduct of the tender/auction sale and post
offer which is not advantageous by more than 10% of the original offer where the bid amount is one lakh and
above and more than 20% where the original bid amount is less than one lakh will ordinary be considered. The
post offers will comply with the following terms.

(a) Post offerer should remit double the amount paid by the successful tenderer/bidder on the tender/auction date.

(b) The remittance should be made by the Chalan or Bank Deposit and the Bank Receipt should be produced
before the Divisional Forest Officer concerned within seven days from the date of receipt of registered notice
to that effect.

The post offerer after satisfying the conditions specified above should execute an agreement before the
Divisional Forest Officer concerned, pledging the security deposit for the due fulfilment of the above terms,
if the post offerer satisfies the conditions, a re-auction will be conducted after giving the usual publicity as
per rules. In the re-auction the price fetched, does not come upto what has been offered by the post offerer,
it will be awarded to the post offerer at the amount offered by him. If he backs out, the security amount
remitted by him will be forfeited to Government. If however, the bid amount is above what has been offered
by the post offerer, the right will be awarded to the highest Bidder/Tenderer in the re-auction and the amount
remitted by the post offerer will be released to him.

If the value fetched in the resale/re-tender is less than that obtained in the original tender/auction the difference
between them together with all incidental expenditure to fixing up of the resale including notification charges as
assessed by the Divisional Forest Officer concerned will be recovered from the defaulting Tenderers/Bidders
through legal means including Revenue Recovery Act in force.

The participating Tenderers/Bidders have rights only for the collection and removal of enumerated standing
softwood trees mentioned in the schedule and has no right for any other trees like Teak, Rosewood, Sandal, Irul
etc., if any.
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14.

15.

16.

17.

18.

19.

The successful Tenderers/Bidders should execute a bounden agreement on a stamp paper worth ~ 200 after

completion of tender/auction.

The confirmation of the tender/auction sale will ordinarily be communicated to the party concerned as early as
possible. Within 15 days from the date of intimation of the confirmation, the successful Tenderers/Bidders shall
remit 1/3rd of the balance sale value and 5% Forest Development Tax, GST (as per Rule) and Income Tax at the
rate in force and security deposit of 10% for the total sale value. The successful tenderers/Bidders should execute
an agreement on a stamp paper worth ~ 200. In case of failure to remit the amount within 15 days extension shall
be granted by the Divisional Forest Officer for 15 days subject to the realization of 12% penal interest. Further
extension for 15 days shall be granted by the Divisional Forest Officer subject to the realization of 24% penal
interest. In case of failure to remit the amount within the extended period, further extension for 15 days by the
Chief Conservator of Forests, Thrissur and 15 days by the Addl. Principal Chief Conservator of Forests shall be
granted subject to the realization of penal interest at 24% and 48% respectively. But all the extension periods
mentioned above will be within the original contract period.

The balance 2/3rd sale value should be remitted in two equal instalments by the successful Tenderers/Bidders. The
first instalment should be remitted within 15 days from the date of agreement and the second instalment within
30 days from the date of agreement or within the contract period whichever is earlier. If the successful Tenderers/
Bidders fails to remit the above amount within the period mentioned above, extension for 15 days by realizing
penal interest at 12% by the Divisional Forest Officer concerned, extension for 30 days by realizing penal interest
at 24% by the Chief Conservator of Forests concerned and further extension for 30 days by the Addl. Principal
Chief Conservator of Forests concerned by realizing penal interest at 48% shall be granted respectively. But all the
above extended periods will be within the original contract period.

The period of contract will be 60 days from the date of intimation of confirmation. No extension of the period of
contract shall normally be granted on any ground. Under very special circumstances, for good and sufficient
reasons, the Divisional Forest Officer and the Chief Conservator of Forests concerned may grant extension of time
for one month each respectively on realization of penalty or penalties for completion of each work for each month

mentioned below.

(a) For enumerated trees and balance unfelled per hectare or fraction thereof ~ 750 per hectare.
(b) Unremoved registered logs and unregistered logs ~ 100 per m® or fraction thereof.
(¢) Unremoved firewood ~ 50 per Tonne or fraction thereof.

Penalty will be assessed and realized on timber, firewood as the case may be which are either uncollected
or unremoved during the original contract period. The penalty for the first month shall be realized as per
above rates, double the rate for the second month shall be realized. If the Tenderer/Bidder fail to remove the
entire produce within the above extended period, the whole timber and firewood collected by the tenderer as
per the agreement will be forfeited to government and the Tenderer/Bidder shall not have any right on the

produce confiscated to government.

In the above circumstances, the balance work to be executed by the tenderer shall be completed
departmentally and all the loss sustained to government in this regard shall be realized from the tenderer/
bidder.

The licence for the removal of timber and firewood collected in the coupe should be issued only on the basis of

the prevailing norms.

The contractor or his agent shall enter into the coupe only after getting the written permission from the Divisional
Forest Officer, Malayattoor or Range Forest Officer, Thundathil.
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20. The contractor shall at all time during the currency of the contract, keep the boundaries cleared to a width of
2 meters and keep the cairns intact.

21. The contractor will be liable for any damage or loss caused to other trees in the nearby plantations, if any or
reserve.

22. The Divisional Forest Officer will give permission to keep the timber and other produce outside the coupe, if
requested by the contractor at his risk. But if the collected timber/firewood are not within the agreement period
due to unforeseen situation or climate, a ground rent @ ~ 250 per hectare will be recovered from the contractor.

23. The contractor will be liable for all the illegal activities occurred within 0.5 km perimeter of the above mentioned
chainage. Any such activities noticed should be reported to the forest officials by the contractor, otherwise the
contract will be cancelled.

24. The security deposit will be refunded only after the successful completion of the contract after producing the
clearance certificates of Sales Tax, Income Tax, Agricultural Income Tax etc. If there is any liabilities outstanding in
this respect to the government, that will be adjusted from the security deposit of the contractor.

25. All common conditions regarding sale coupes are also applicable to this tender/auction. Further details can be
had from the office of the undersigned or from the office of the Range Forest Officer, Kalady on all working days.

SCHEDULE
SI. Range Name of Coupe Name of trees Number of Approx. quantity of
No. trees Timber (m3)  Firewood (MT)
1 Thundathil Either side of the road Vatta 3 1.788
from Bhoothathankettu Vaka 1 2.505
to Vadattupara Pothundi 1 0.564
Total 5 4.857

Phone No.—Divisional Forest Office, Malayattoor Division, Kodanad—0484-2649052.
Place of Tender/Auction—Divisional Forest Office, Malayattoor.

Date and time of Tender/Auction—8-3-2018 at 3 p.m.

Date and time of issue of tender form—=8-3-2018 upto 1 p.m.

Date and time of receipt of tenders—S8-3-2018 upto 2.30 p.m.

Alternate date and time—15-3-2018 at 3 p.m., 22-3-2018.

Time of opening tender—After auction sale.

Earnest Money Deposit—" 50,000.

Cost of tender form—"> 2,000 + GST (as per Rule).

Contract period—within a continuous period of 60 days (sixty) from the date of intimation of confirmation of sale.

Divisional Forest Office,
Malayattoor Division,

Kodanad P. O., Pin-683 544. A. RenoaN LES.,
Phone—0484-2649052 Divisional Forest Officer,
email—dfo-mytr.for@kerala.gov.in (For and on behalf of the Governor of Kerala).
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12 00 4 3.788 0.686
13 IR n 9.126 3.145
14 0QI80 n 10.670 3.667
15 alleflans 1 0.396 0.085
16 @RQ)alemil 1 0.257 0.036
17 ag)SM 23 3.885 0.551
18 OMS)MOG 4 2.247 0.345
19 Q60D HOHSMI 3 2.613 1.424
20 oelafl@leom] 8 6.967 2.450
21 HHOI0D 0 34 46.164 17.171
22 2S)H6 4 1.720 0.565
23 @RaUPO 8 8.626 2.946
24 alMIo)Milud 4 1.566 0.414
25 osl 1 2.319 0.375
26 SHLIWo 10 14.281 5.191
27 BOOB0 1 0.547 0.140
28 QI0)688 1 0.130

29 QIS 2 2.756 1.067
30 &)milud 3 1.844 0.474
31 6al0g58n0QI80 1 1.449 0.529
32 MOUDB0 1 0.130 0.000
33 al)a]eesmi 1 0.505 0.316
34 600 3 1.844 0.474
35 6313 1 1.061 0.352
36 HHoleemiel 2 0.267 0.036
37 DLIeMO QUG 3 3.961 1.472
38 alglapyam 3 0.402 0.353
39 o m88106)ald 5 14.756 7.341
40 @ROoalS] 3 1.095 0.200
1 £210)QI9)E6 2 0.526 0.085
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() (2) (3) (4) (5) (6) (7)
42 #0elIsl/ 1952 ald6N3)alon 0AUBBOOIM 1 1.776 0.961
Selacvnelo OB CMIF0
[y (WP (enilg 1, eenyoss 1)

43 0H08Ql 1 0.708 0.165

44 oags’s] 1 0.879 0.274

45 @ oWosIm1ail 1 0.130

46 Q560 Milud 3 2.004 0.577
@O D 551 585.220 215.355

mlomBaljo—" 50,000.
3deana’ canooomload aller—" 5,000 + &lagav.gl. (as per Rule)
332210 €aN000 M@BYIM @RAITVOM ®IVGIVo TVAWANo—8-3-2018 D2]OB 1 NMIAUNO.
332210 €aN000 AUI1B:GIEOYM @RAITLOM ®IV@IW)o TVAWANo—8-3-2018 D2 PBP)EUnHO 2.30 AEMIAIOQ.
3daelomi/celel ®IO®IV)o MVAWAIjo—=8-3-2018 DT B)EUnHo 3 AEMI.
al®0o OO0 TVAWAI)o—15-3-2018, 22-3-2018 DT BN)EUWaHO 3 M6MI.
OSENEA@ MOBHNAN TVAWo—GRIRIMTIM)GUdaHo.
asmisl @oepawl—eelel mudlele:oem @eOlle] @l )M @)582jWo® 60 GlaiTve QIOE.
adeanm’/ealal muosio—alallaem@d GanoogqRoanlay, aeliwog)d.
Ganoem MMIG—laNaem@d Gand0qRoanlay, ARIWIQ)@—0484-2649052.
®00lemi GanooqRoanIay, &0RIST—0484-2462367.

®)0la]:—n6dca0m/caltlo afemEslaljo &O0MaII@ Mlil® GlaiTve MSEMOIM &$1WIe® AMOE3 S NOEBSIOS
3@aglomi/eelelo 15-3-2018, 22-3-2018 )1 ®IO®]HSIGE SI MUARIOMo TVAVAD)o MSOMIMN OV B1EN)o.

No. C2-8635/2017. Ist February 2018.

It is hereby notified for the information of the public that the right of collection and removal of marked and
enumerated standing trees (Softwood species only), left after the final felling of Hardwood trees in the 1952 Pandupara
Teak Plantation (Bit-1, Block-1) under Kannimangalam Forest Station in Kalady Range of this Division as specified in
the schedule appended below will be sold in Tender/Auction by the Divisional Forest Officer, Malayattoor or any other
officer authorized by him in the Divisional Forest Office, Malayattoor (situated at Kodanad) subject to the terms and
conditions of sale of Timber in Government Timber Depots published in Government Gazette No. 49 Vol. II dated
10-12-2013 vide Notification No. Pro. (5) 26274/12 dated 22-11-2013 of the Additional Principal Chief Conservator
of Forests (P), Thiruvananthapuram and as per general conditions of the sale of tree growth prevailing in the
Department. In case, the notified date happens to be a public holiday or hartal etc. the tender/auction will be conducted
on the next working day at the notified place and time.

Sale Conditions

1. Intending Tenderers/Bidders should deposit an Earnest Money Deposit of = 50,000 as Demand Draft drawn
in favour of The Divisional Forest Officer, Malayattoor, from any Nationalized Bank for participating in the
tender/auction.

2. The successful Tenderers/Bidders have to remit 35% of the sale value on the date of tender/auction itself.
If this 35% value exceeds ~ 1,00,000, ~ 1,00,000 will be remitted on the auction date itself and balance
value have to be remitted in the Sub-Treasury, Kunnathunad (at Perumbavoor) within 7 working days through
countersigned chalan issued from this office and the receipted chalan should be submitted to this office
forthwith. If he fails to remit this amount, the EMD will be forfeited to Government and the area will be
re-auctioned at his risk and loss.

3. The successful Tenderers/Bidders have to pay GST (as per Rule) FDT, Income Tax etc. at the rate prevailing
from time to time.
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4.

10.

I1.

12.

13.

14.

15.

If the notified date of tender/auction happens to be a holiday, the tender/auction will be conducted on the
very next working day at the same place and time.

The tender/auction will be on lump-sum basis for the right of collection and removal of entire marked
softwood species growth, except all hardwood species (including teak, Anjili, Rosewood etc.), from the above
area mentioned in the schedule hereto the area of which has been surveyed and demarcated on the ground.

Intending tenderers/ bidders may inspect the trees themselves of the quality and quantity of the produce
before participating in the Tender/auction. Complaints if any, regarding the quality and quantity etc. received
after the tender/auction will not be entertained.

Bidder should appear for the auction in person and nobody will be permitted to bid on behalf of another
unless valid Power of Attorney is produced prior to commencement of tender/auction.

A supply contractor of Malayattoor Division or the adjacent Divisions will not be allowed to bid in the tender/
auction.

Intending tenderers/bidders should produce a certificate from the concerned Village Officer showing their
permanent address and duly attesting their signature alongwith Earnest Money Deposit.

The successful tenderers/ bidders should give an undertaking that he is not related to any officer having
control of the work and that he is not supply contractor of this or any adjacent Divisions. If this is proved
otherwise it shall result in cancellation of the contract and resale of the coupe at his risk and loss.

No petition or post offer received after seven days of the date of conduct of the tender/auction sale and post
offer which is not advantageous by more than 10% of the original offer where the bid amount is one lakh and
above and more than 20% where the original bid amount is less than one lakh will ordinary be considered.
The post offers will comply with the following terms.

(a) Post offerer should remit double the amount paid by the successful tenderer/ Bidder on the Tender/
Auction date.

(b) The remittance should be made by the chalan or Bank Deposit and the Bank receipt should be produced
before the Divisional Forest Officer concerned within seven days from the date of receipt of registered
notice to that effect.

The post offerer after satisfying the conditions specified above should execute an agreement before the
Divisional Forest Officer concerned, pledging the security deposit for the due fulfilment of the above terms,
if the post offerer satisfies the conditions, a re-auction will be conducted after giving the usual publicity as
per rules. In the re-auction the price fetched, does not come upto what has been offered by the post offerer,
it will be awarded to the post offerer at the amount offered by him. If he backs out, the security amount
remitted by him will be forfeited to Government. If however, the bid amount is above what has been offered
by the post offerer, the right will be awarded to the highest Bidder/Tenderer in the re-auction and the amount
remitted by the post offerer will be released to him.

If the value fetched in the resale/re-tender is less than that obtained in the original tender/auction the
difference between them together with all incidental expenditure to fixing up of the resale including
notification charges as assessed by the Divisional Forest Officer concerned will be recovered from the
defaulting Tenderers/Bidders through legal means including Revenue Recovery Act in force.

The participating Tenderers/Bidders have rights only for the collection and removal of enumerated standing
softwood trees and the softwood trees of lower girth not enumerated and has no right for removing trees like
Teak, Rosewood, Sandal, Irul etc, if any.

The successful Tenderers/Bidders should execute a bounden agreement on a stamp paper worth ~ 200 after
completion of tender/auction.

The confirmation of the tender/auction sale will ordinarily be communicated to the party concerned as early
as possible. Within 15 days from the date of intimation of the confirmation, the successful Tenderers/
Bidders shall remit '/, rd of the balance sale value and 5% Forest Development Tax, GST (as per Rule) and
Income Tax at the rate in force and security deposit of 10% for the total sale value. The successful tenderers/
Bidders should execute an agreement on a stamp paper worth ~ 200. In case of failure to remit the amount
within 15 days extension shall be granted by the Divisional Forest Officer for 15 days subject to the
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16.

17.

18.

19.

20.

21.

22.

23.

24.

25.

realization of 12% penal interest. Further extension for 15 days shall be granted by the Divisional Forest
Officer subject to the realization of 24% penal interest. In case of failure to remit the amount within the
extended period, further extension for 15 days by the Chief Conservator of Forests, Thrissur and 15 days by
the Addl. Principal Chief Conservator of Forests shall be granted subject to the realization of penal interest
at 24% and 48% respectively. But all the extension periods mentioned above will be within the original
contract period.

The balance /, rd sale value should be remitted in two equal instalments by the successful Tenderers/Bidders
The first instalment should be remitted within 15 days from the date of agreement and the second instalment
within 30 days from the date of agreement or within the contract period whichever is earlier. If the successful
Tenderers/Bidders fails to remit the above amount within the period mentioned above, extension for 15 days
by realizing penal interest at 12% by the Divisional Forest Officer concerned, extension for 30 days by
realizing penal interest at 24% by the Chief Conservator of Forests concerned and further extension for 30
days by the Addl. Principal Chief Conservator of Forests concerned by realizing penal interest at 48% shall
be granted respectively. But all the above extended periods will be within the original contract period.

The period of contract will be 60 days from the date of intimation of confirmation. No extension of the
period of contract shall normaly be granted on any ground. Under very special circumstances, for good and
sufficient reasons, the Divisional Forest Officer and the Chief Conservator of Forests concerned may grant
extension of time for one month each respectively on realization of penalty or penalties for completion of
each work for each month mentioned below.

(a) For enumerated trees and balance unfelled per hectare or fraction thereof ~ 750 per hectare.
(b) Unremoved registered logs and unregistered logs ~ 100 per m* or fraction thereof.
(b) Unremoved firewood ~ 50 per Tonne or fraction thereof.

Penalty will be assessed and realized on timber, firewood as the case may be which are either
uncollected or unremoved during the original contract period. The penalty for the first month shall be realized
as per above rates, double the rate for the second month shall be realized. If the Tenderer/Bidder fail to
remove the entire produce within the above extended period, the whole timber and firewood collected by the
tenderer as per the agreement will be forfeited to government and the Tenderer/Bidder shall not have any
right on the produce confiscated to Government.

In the above circumstances, the balance work to be executed by the tenderer shall be completed
departmentally and all the loss sustained to Government in this regard shall be realized from the tenderer/
bidder.

The licence for the removal of timber and firewood collected in the coupe should be issued only on the basis
of the prevailing norms.

The contractor or his agent shall enter into the coupe only after getting the written permission from the
Divisional Forest Officer, Malayattoor or Range Forest Officer, Thundathil.

The contractor shall at all time during the currency of the contract, keep the boundaries cleared to a width of
2 meters and keep the cairns intact.

The contractor will be liable for any damage or loss caused to other trees in the nearby plantations, if any or
reserve.

The Divisional Forest Officer will give permission to keep the timber and other produce outside the coupe,
if requested by the contractor at his risk. But if the collected timber/firewood are not within the agreement
period due to unforeseen situation or climate, a ground rent @ ~ 250 per hectare will be recovered from the
contractor.

The contractor will be liable for all the illegal activities occurred within 0.5 k.m. perimeter of the above
mentioned chainage. Any such activities noticed should be reported to the Forest Officials by the Contractor,
otherwise the contract will be cancelled.

The security deposit will be refunded only after the successful completion of the contract after producing the
clearance certificates of Sales Tax, Income Tax, Agricultural Income Tax etc. If there is any liabilities
outstanding in this respect to the Government, that will be adjusted from the security deposit of the
contractor.

All common conditions regarding sale coupes are also applicable to this tender/auction. Further details can be
had from the office of the undersigned or from the office of the Range Forest Officer, Kalady on all working days.

Gaz. No. 10/2018/DTP (Forest). 315
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SCHEDULE

Si. Range Name of Name of Number of Ap{?roximate Qt'tantity of

No. coupe Trees Trees Timber Fire Wood
(M) (MT)

(h (2) (3) (4) (5) (6) (7)

1 Kalady 1952 Teak Plantation, Kulamavu 37 87.244 42.170

Pandupara (Bit-1, Block-1)

2 Aaval 5 2.828 0.822

3 Malayooram 31 19.804 6.515

4 Sindhooram 1 0.257 0.036

5 Elavu 26 93.087 19.239

6 Vatta 190 93.469 26.699

7 Ezhilampala 15 34.559 9.977

8 Thanni 11 29.466 13.333

9 Vetti 29 5.224 0.889
10 Pappitta 27 42.046 27.997
11 Cheeni 3 25.835 13.822
12 Kara 4 3.788 0.686
13 Marotti 11 9.126 3.145
14 Kavalam 11 10.670 3.667
15 Peelivaka 1 0.396 0.085
16 Aattuvanchi 1 0.257 0.036
17 Edana 23 3.885 0.551
18 Nedunaru 4 2.247 0.345
19 Manjakadambu 3 2.613 1.424
20 Malavirinji 8 6.967 2.450
21 Karimthakara 34 46.164 17.171
22 Madukka 4 1.720 0.565
23 Ambazham 8 8.626 2.946
24 Pamparakumbil 4 1.566 0.414
25 Matti 11 2.319 0.375
26 Kalayam 10 14.281 5.191
27 Therakam 1 0.547 0.140
28 Varungu 1 0.130
29 Vaka 2 2.756 1.067
30 Kumbil 3 1.844 0.474
31 Pottakkavalam 1 1.449 0.529
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(1) (2) (3) (4) (%) (6) (7)
32 Kalady 1952 Teak Plantation, Nasakom 1 0.130 0.000

Pandupara (Bit-1, Block-1)
33 Poochakkadambu 1 0.505 0.316
34 Njara 3 1.844 0.474
35 Ungu 1 1.061 0.352
36 Karinchela 2 0.267 0.036
37 Malanjaval 3 3.961 1.472
38 Pattippunna 3 0.402 0.353
39 Thellipine 5 14.756 7.341
40 Aarampuli 3 1.095 0.200
41 Cheruvazhukka 2 0.526 0.085
42 Vellapine 1 1.776 0.961
43 Kolavu 1 0.708 0.165
44 Velleetti 1 0.879 0.274
45 Arayanjili 1 0.130
46 Vattakumbil 3 2.004 0.577
Total 551 585.220 215.355

Earnest Money Deposit—" 50,000.

Cost of tender form—"= 5,000 + GST (as per Rule)

Date and time of issue of tender form—8-3-2018 upto 1 p. m.

Date and time of receipt of tenders—8-3-2018 upto 2.30 p. m.

Date and time of Tender/Auction—8-3-2018 at 3 p. m.

Alternate date and time—15-3-2018, 22-3-2018 at 3 p. m.

Time of opening of tender—After auction sale.

Contract period—Within a continuous period of 60 days (sixty) from the date of intimation of

confirmation of sale.

Place of Tender/Auction—Divisional Forest Office, Malayattoor.

Phone No.—Divisional Forest Office, Malayattoor Division, Kodanad-0484-2649052, Range Forest Office,

Kalady-0484-2462367.

Office of the Divisional Forest Officer,
Kodanad P. O., Pin-683 544.
Phone-0484-2649052.
E-mail-dfo-mytr.for@kerala.gov.in
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@YRIB GAVIAUY@ Gand0aV(S] avlaflaumd

3322100 aldauvyo

Q)
MMIB ag)aV.af)ad.3-526/2018. 2018 ©an(enNRAIG] 2.

CHO8 QMo Ald)afled 0RIqQUE ©a1P®g88 A8 pomoal R1.6. (afoaf@V.) MAUAB 26/17/af)ad &
wenly). a)@3. awl. @11 20-5-2017 (al»00o Mlelalldd WOV EOW ‘af), nil, AUl GOAT &020)&H0CIABMIMN}0 @®I0Y
alg1 1@ alaoleo)am (aayem]led ea1g)am @lm 330e10q &HM1EN)aN). H000)H00M Mo AUd) afl@d
mlelaflengsmie W93 0ANVIT (06N EOMIG3 OH:06MB AU} 20V of)LJ0 MINIAW M HG)o AULAUTLO GBS0
a10eilee)a10a8  MIELYTLNEJM. BBV (alBd6ME@BBlo BRIV HUWLB)BBlo @0 &BaflSIElen)IN 9EBLVILNTG
80a01M1@ MIaMo (alyo®] BlAIaLEB 81T LIBY MO &) MM ®O6M. Mo ®(BAljo daHW B ioslod mIecamo
Palo®)caalen mE:lcd Mleamo @eaVlquad’ »emadealgd Bdaf Gano0qY, GILOHITE GaNIOMV(S], ®IYYGIOG Galdldd
@000 alweml@d Wladm” (Woadg af)S)Ean M @osm. 33221000 Gand0 oMo aflel alema0e®o wlaoad”
((WoaAQOGWI @RSWEHOAUAN@OET.

algles
mlomBalyo B@aginM
(&0 avloflauead 620ellw)es Gald)o e=oell o21Q)am
M ~ N0
nmd GaId @RSE:GD @)SHW)o aunelo ) R
ailer (7)
Q) (2) (3) (4) (5) (8)
1 @B GIVLOAUI@3 20000 MIMISHQU aDLINIYHHOOTD & B)6S ms)ailceno 775 300 + 12%
@an00my(s] al@laloemo (2017-18-03 @RYOoEla @Yo 2018-19-@3 =.ag)av.ql.
awlailauad allmosmomIm)@ow])—" 31,000
2 » 20000 @O GAIa] MOV OO & B)OS ” 418 300 + 12%
al@laloemo enilg-1 (2017-18-@3 @RYOCE]2j®)o &.ag)av.ql.
2018-19-03 Qil®osMOIM2001)—" 16,700

3 N 10000 @ROYCAla] MDAV HOMBHS)OS " 1,155 300 + 12%
al@laloemo enilg-2 (2017-18-G3 @ROoEl2j®)o &.ag)av.ql.
2018-19-@3 Q@M OBIM)@0W)—" 46,200

4 N 20000 ENIDIVEH QAL aNLIQI HHE O OO B B)OS aljMoalomi 775 300 + 12%
al@l2106mo (2017-18-03 @RYOoElajM)o 2018-19-@3 &.ag)av.ql.
all®oem @ 1m)@001)—" 31,000

5 » 20000 NIDAVHHQU BDAUWAVAVY OO HB)OS . 418 300 + 12%
al@laloemo (2017-18-03 @Rl N0 2018 - 19 - @3 &.ag)av.ql.
al® @ 6em C MO )—" 16,700

6 » 10000 auocrﬁces)gaﬁ 0003105 (Timber Yielding » 1,155 300 + 12%
& Flowering Species) al@lalosmo (2017-18-@3 &.ag)av.ql.
@R0oEla|®)o 2018-19-@3 Qll®O6M CMIM) M0 )—

46,200

7 N 20000 ENIDAVEHQAU  aDLIAIY HHUOHHON HB)OS @8 775 300 + 12%
al@laloemo (2017-18-@3 @ROoElaj@)o 2018-19-@3 &.ag)av.ql.
all®oem om0l —" 31,000

8 » 20000 NIDAVHHQU  BDAUWAVAVY OO B)OS . 418 300 + 12%

al@lalosmo (2017-18-03 @RYOoElaj®)o 2018 -19 - @3 &.ag)av.ql.

al® @ 6em C 1MW) —" 16,700
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Q) (2) (3) (4) (5) (6)
9 @@ BIVOAH @3 10000 NIVMIGHQW HO®HB)es (Timber Yielding @8 1,155 300 + 12%
8a000aV(s] allallead & Flowering Species) al@lal@emo (2017-18-@3 &.ag)av.ql.
@0oElaj®)o 2018-19-@3 Qil®OMOBIM)A0W])—
46,200
10 » 20000 IOAV B9 QA 2D LI QI & 66 O & B)OS @PS0g 775 300 + 12%
al@lal@emo (2017-18-@3 @QOoElaj®)o 2018-19- @3 &.ag)av.ql.
al® © em e IM@OW)—" 31,000
" » 20000 ENIDAVHH QAU BVAUDIAVAVY OOD BHB)OS " 418 300 + 12%
al@lal0emo (2017-18-@3 @RYOoElaj®)o 2018-19-@3 &.ag)av.ql.
all®oeemomIMRoT)—" 16,700
12 » 10000 6NIOMVEHQW ©O®HeS (Timber Yielding & . 1,155 300 + 12%
Flowering Species) al@lalo@emo (2017-18-03 &.ag)av.ql.
@ROoEla®)o 2018-19-@3 QIl®EEMOMIM)M0W1)—
46,200

¢0@a|5l® V1@ »Hoemaflg)8s c=oelw)es @eSAl ofse3wadem. ¢Roel aldem1e: Clen)an @IV o CmI3
@P8ANG3 Q@00 AUEOQNIN@IET). VLOOMVAWo GRILNH:UW §210®) @130 aldto Mlelalenss mla(ald:000 QMo
Qda] TUDENAD afle BS)EH)QI0MB B000)EH00M8 ENIOALITVLOMIEM. CATIA|ONTID oF®) GROLNV)o GO} TLOWOMo )
S006MAI0 &SOO® 03GINAUOM ®IO® BaflglElee)an Be3yonaun®  EPW]H000)88 MOWIdlen)e. Mlalallenss «gelo
3322100 /5008 MINUMWM®:B)o MDD HOI0IM)o NIVW R0V G1Ee)o.

B322IMY GaN000 LIBYAIH)MM ®IV®IVWIo TVAW)o—14-3-2018 D2|TBs 12 AMIAIOO.

33elnm ®lcles: eIglesnsnz @RAITLOM ®IV®IW)o MVAWANo—14-3-2018, 2.30 A6

332210M @0 ®IV®IW)o TVAWANo—14-3-2018, 3 @6

aBOMBIRN0 HO0EMEBBIOM 14-3-2018-1) @OAUWIWOOMELITE H®ISS}OD (alAyE®] FlAITvo @RE® MLOLIOM)0 @RED
MRAQOMo (lM®)® BAALIOMS MSOMYAN @M.

oD 0me) ®lodleglene Sl B3RIMS MSENIO® AUAIHEVO @RYOY0 AlHELS)ENIOD QUCHEWI @RYOMELICE COTd
aflaiclay MlenTwmM G WBes allewmaow] 19-3-2018, 23-3-2018 af)M1 BlAITVEBSIE3 EPE® MUOLIOM)o GRED® TLVAVOD)o
(@@ BAALIOMS MSOMYAN 6.

ald®0o B3°LIM @aNd00 MMM O1TVMIB03—19-3-2018 & 23-3-2018.

®)5;®@3 alaleEBW @y¢YId GMIaHI@3 Gano0MI(S] AWlala®@ 00 0LIVO®IE3 ™I (alaly@®] BlalrvesSlad
BIB{ RO BIMN 6.

1

B@eeom MleNIMWMB03

3deeI0m Gandoo (alaly@m] AlainuEBEled @L¢YA8 GILoaUI@ Gand0ad(S] 8anImMilad Mo AIBYAIS) NI,
3322100 GaNO0E®IOM ailel ago®eslel)o HaUa WA MIoE1ed MIEMO §ald®)canleld MmIoslod MIeano
@38 @M ¢anooqy HeMaVdcaIgd B80an1aTV0}eS Galdl@d AWlAd (WIaB QOGO alMAIEWO
§S)890a)M®O). 3322 ¢and0EWINM allel BClEHT3 @RSA|T B0) HOEMAINIERe A0G] MTBG:)IME®O ag
eR0eNeBe9)88 3822V ¢Gand0dmead aleivlealss Gl MTBH)HEWI HalQAP@EL.

8008)0S Galdled @PM)aIGla) ABCLIMS GaNd00 HOGAOQo H2lYHa|SOARME®O g GRILNGWEH DalcIuilend
QRMME®O @RLY.

330enm madqaflen)m@Im) @M 00080008 BA2LIIY /008 QAIAUTUNGUWD alClEUIWICHHENB®IM). OSMEAQ
218 o @IM)Eato MEHOOICNLNSS GREZEM® alliMIS 60} HOOMAIVIRI0 HEMBESINLIS)EN) D@L,

000)%H00M B3eIM) avadqaflenym@Imyaymi ¢Roeill §a21cQME TLOLION0 ©alGYM: GRoelW)o & 6ms
GENIOALYOQ|ESBM)0 MHNIVYOWIENSS ERREN® oINS B0} HOOEMAIWIENS BGEMHHORIS}H}ING)AL.

B0} HIOM HOOB @) @SIANOMm MoHH1OE WOAIMOMIGE @PHD OBIECRId @RHUOO®IceId mluall®
CHOBOMIT3 COAINA|S)COMENZMIG. GRAOCWILo GRABHOTDIEN0 COINAS)OMIVMIGE Al IO TVMSIaldHo
B)060I @)d COINSITHNVD BHEMEBIOLIS)HN)HV)0 GV @RoW1E:GIEHOM  BEI0)E0003 ENIOELYTLOMOW]
Q60 M®)@06M. BRI MIG3 GAINAISIOMIV @& QMo AUd)aflond GRSEH:O3 @B EWHNOUWS QAUBHO & )06
@) ©00m &1 S1 @»HD e sl ecmoell 9219)0mM MIWIEe) & Vel alho Ald)ofl TVod®o
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No. SF3-526/2018. 2nd February 2018.

Separate sealed tenders are invited from the eligible A, B, C class contractors registered in the Forest Department
in pursuance of G.O. (Ms.) No. 26/2017/F&WLD dated 20-5-2017 for execution of works noted in Schedule attached
below. The tenderer is bound to comply with the terms and conditions in force, besides the conditions that will be
framed by the Govt. from time to time. Tender documents and schedules are available in the office of the undersigned.
The EMD should be submitted through Demand Draft. Cost of tender form should be submitted in cash/DD.
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SCHEDULE

SI.

No.

Name of
Division

Name of Work and
Estimate Amount

Name of
Area

EMD
()

Cost of
tender

form ()

1

10

11

12

Social Forestry
Division, Thrissur

Do.

Do.

Maintenance of 20000 Nos. Fruit bearing
basketted seedlings Nursery (raised
during 2017-18 for distribution in
2018-19)—" 31,000

Maintenance of 20000 Nos. Aryaveppu
basketted seedlings Nursery Bit |
(raised during 2017-18 for distribution
in 2018-19)—" 16,700

Maintenance of 10000 Nos. Aryaveppu
basketted seedlings Nursery Bit II

(raised during 2017-18 for distribution
in 2018-19)—" 46,200

Maintenance of 20000 Nos. Fruit bearing
basketted seedlings Nursery (raised
during 2017-18 for distribution in
2018-19)—" 31,000

Maintenance of 20000 Nos. Medicinal
Plants species basketted seedlings Nursery
(raised during 2017-18 for distribution
in 2018-19)—" 16,700

Maintenance of 10000 Nos. Timber
yielding & Flowering species basketted
seedlings Nursery (raised during 2017-18
for distribution in 2018-19)—" 46,200

Maintenance of 20000 Nos. Fruit bearing
basketted seedlings Nursery (raised
during 2017-18 for distribution in
2018-19)—" 31,000

Maintenance of 20000 Nos. Medicinal
Plants species basketted seedlings Nursery
(raised during 2017-18 for distribution
in 2018-19)—" 16,700

Maintenance of 10000 Nos. Timber
yielding & Flowering species basketted
seedlings Nursery (raised during 2017-18
for distribution in 2018-19)—" 46,200

Maintenance of 20000 Nos. Fruit bearing
basketted seedlings Nursery (raised
during 2017-18 for distribution in
2018-19)—" 31,000

Maintenance of 20000 Nos. Medicinal
Plants species basketted seedlings Nursery
(raised during 2017-18 for distribution
in 2018-19)—" 16,700

Maintenance of 10000 Nos. Timber
yielding & Flowering species basketted

seedlings Nursery (raised during 2017-18
for distribution in 2018-19)—" 46,200

Naduvilkara

2

Punnamparambu

2

Attoor

2

Adattu

2

775

418

1,155

775

418

1,155

775

418

1,155

775

418

1,155

300 + 12% GST

300 + 12% GST

300 + 12% GST

300 + 12% GST

300 + 12% GST

300 + 12% GST

300 + 12% GST

300 + 12% GST

300 + 12% GST

300 + 12% GST

300 + 12% GST

300 + 12% GST
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Date

Date

Date

Date

Date

Date

from which tender forms will be available—14-3-2018 at 12 Noon.
and time upto which tenders to be received—14-3-2018 at 2.30. p. m.
and time for opening the tender—14-3-2018 at 3 p. m.
OR
from which tender forms will be available—19-3-2018 at 12 Noon or 23-3-2018 at 12 noon.
and time upto which tenders to be received—19-3-2018 at 2.30. p. m. or 23-3-2018 at 2.30 p. m.

and time for opening the tender—19-3-2018 at 3 p. m. or 23-3-2018 at 3 p. m.

The quantity mentioned in the above table are approximate and on actual execution the quantity may vary. Penalty
as per Rule will be levied by the Forest Department from the tenderer, if any for the delay of execution of work in
time. The undersigned reserves all rights for cancellation of any work at any time without further intimation. All the
prevailing conditions for tender are applicable for this tender also.

Tender Conditions

Tender form and other details can be obtained from Assistant Conservator of Forests, Social Forestry
Division, Thrissur on payment of cash or by Demand Draft drawn in favour of Assistant Conservator of
Forests, Social Forestry Division, Thrissur payable on any Scheduled/Nationalized Bank towards cost of tender
form. The cost of tender form can also be downloaded from the official website of Kerala Forest Department
and if the forms are downloaded from the website the cost of tender documents should be attached as DD
from a Nationalized/Scheduled Bank as mentioned above, along with Part 2 tender. The cost of tender forms
once paid is not refundable on any account, nor will the amount be adjusted towards cost of
any other tender forms.

The tender form shall be used only by the person in whose name it is issued and for the work specified in
the schedule attached to the tender form.

Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in the
agreement to be executed, the draft of which can be had for perusal at the Divisional Forest Office on any
working day during office hours. They are also requested to study the detailed tender conditions attached to
the tender document. No plea of ignorance of the agreement conditions received after putting in the tender
will be entertained.

Before submitting the tender the tenderer shall visit the area of work to study all the field conditions and
nature of work and quote his rate accordingly. No enhancement in rate due to any reason will be entertained
thereafter.

The tenderer shall quote in the appropriate column in the tender a firm percentage of the basic rate per
Ha./Nos. in figures as well as in words also. Lower of the same only be considered valid and shall be binding
on him/her. If the Kerala Forest Department feels that the total amount quoted or item wise rate of any of the
item quoted is unworkable due to variance to the lower side to an abnormal level with Kerala Forest
Department estimated rates, the tenderer may be required to furnish satisfactory explanation on the above
respect. In such an event, the Kerala Forest Department has the option to collect a special/extra security
deposit to the tune of 10% of the quoted amount subject to a maximum of ~ 30,000 from the tenderer
before issuance of confirmation orders. If the explanation furnished is not found satisfactory or no
explanation is furnished, the Kerala Forest Department has the right to deny the offer of work to the tenderer
even though he/she is the lowest tenderer.

The tenderer shall submit the filled up tender form together with all the pages in tact in sealed cover
addressed to “The Assistant Conservator of Forests, Social Forestry Division, Thrissur” and superscribed
Tender for Name of work..................... 11 R Range so as to reach him in his office at specified date and
time. If the date fixed for acceptance of tender happens to be holiday the tenders will be accepted on the
next working day at the same hour.
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7.

10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

Tender received after the specified date and time or received without the requisite enclosures or tenders not
written up proper order or form will not be honored.

Each tender shall be accompanied by a demand draft of a Nationalized/Scheduled Bank for

.................. (rupees.................) in favour of Assistant Conservator of Forests, Social Forestry Division, Thrissur
as Earnest Money Deposit for the work.

All the corrections in the tender form shall be initialed by the tenderer himself.

The tenders received in due time will be opened by the Assistant Conservator of Forests or his deputy at his
office in the presence of such of the tenderers present on that occasion.

The lowest tender ordinarily be accepted, but the authority competent to accept the tender reserves to himself
the power of accepting or rejecting any tender without assigning any reason thereof.

No tenderer will be permitted to withdraw his offer within three months from the date of opening of the
financial bid.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a confirmation
order issued by the registered letter bearing the address mentioned in the tender. The successful tenderer,
within three days of receipt of confirmation of his tender, shall have to execute an agreement in the
prescribe form on a proper non Judicial Stamp Paper (worth ~ 200) to be supplied by him at his cost.
If the contractor fails to execute the agreement the tender will be cancelled and the Earnest Money Deposit
submitted by the tenderer shall stand forfeited to the Kerala Forest Department. The work will be retendered
at the risk and cost of the tenderer or through any other manner (Including through the next higher tenderer).
The loss if any, to the Govt. consequent to the default, if not paid by the defaulter within a reasonable time
specified by the Assistant Conservator of Forests, shall be treated as arrears on public revenue to be
recovered from the defaulter under the provisions of the Kerala Revenue Recovery Act 1968 and in such
other manner as the Govt. may deem fit. The defaulter however will not be entitled for gain, if any.

The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to
10 percent of the total probable amount of contract, limited to a maximum of ~ 5,00,000. The security
deposit will be released only after the successful completion of the contract work and after producing the
Non Liability Certificate from the concerned officers.

The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not sell,
mortgage or otherwise alienate the properties covered by the solvency certificate during the currency of the
contract.

The post offers and representations sent, after receipt of tender in respect of the work shall at no account be
considered.

The EMD of the unsuccessful tenderers will be returned as soon as possible after the tenders are finalized.
The quantities of work shown in the schedule are approximate and it may vary on actual execution of work.

The quantity shown in the tender schedule are approximate. The actual extend of the contract area may vary
as per the final survey report, which will be binding on the successful tenderer.

The payment shall be made after completion of the work.

The works mentioned in the schedule should be started on 1st April 2018 and completed before
31st May 2018. No extension of time will be allowed. The undersigned has the power to change the starting
date of the work.

Further details can be had from the office of the Assistant Conservator of Forests, Social Forestry Division,
Thrissur, Range Forest Officer, Thrissur.

Gaz. No. 10/2018/DTP (Forest).
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No. SF3-527/2018. 2nd February 2018.

Separate sealed tenders are invited from the eligible A, B, C class contractors registered in the Forest Department
in pursuance of G.0. (Ms.) No. 26/2017/F&WLD dated 20-5-2017 for execution of works noted in Schedule attached
below. The tenderer is bound to comply with the terms and conditions in force, besides the conditions that will be

framed by the Govt. from time to time. Tender documents and schedules are available in the office of the undersigned.
The EMD should be submitted through Demand Draft. Cost of tender form should be submitted in cash/DD.
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SCHEDULE

Sl Name of
No. Division

Name of Work and Name of
Estimate Amount (~) Area

EMD

Cost of

tender

<

form

1 Social Forestry
Division, Thrissur

10 Do.

11 Do.

Maintenance of 14000 Nos. Fruit bearing Konathukunnu
basketted seedlings Nursery (raised

during 2017-18 for distribution in

2018-19)—" 22,500.

Maintenance of 10000 Nos. Medicinal ’
Plants species basketted seedlings Nursery

(raised during 2017-18 for distribution

in 2018-19)—" 8,700

Maintenance of 16000 Nos. Timber ’
yielding & Flowering species basketted
seedlings Nursery (raised during 2017-18
for distribution in 2018-19)—" 51,700

Maintenance of 14000 Nos. Fruit bearing ~ Manappady
basketted seedlings Nursery (raised
during 2017-18 for distribution in

2018-19)—" 22,500.

Maintenance of 10000 Nos. Medicinal »
Plants species basketted seedlings Nursery

(raised during 2017-18 for distribution

in 2018-19)—" 8,700

Maintenance of 16000 Nos. Timber ’
yielding & Flowering species basketted

seedlings Nursery (raised during 2017-18

for distribution in 2018-19)—" 51,700

Maintenance of 14000 Nos. Fruit bearing Porathussery
basketted seedlings Nursery (raised

during 2017-18 for distribution in

2018-19)—" 22,500.

Maintenance of 10000 Nos. Medicinal ’
Plants species basketted seedlings Nursery

(raised during 2017-18 for distribution

in 2018-19)—" 8,700

Maintenance of 16000 Nos. Timber i
yielding & Flowering species basketted

seedlings Nursery (raised during 2017-18

for distribution in 2018-19)—" 51,700

Maintenance of 6000 Nos. tall poly Vellamchira
bagged teak seedlings Nursery Bit I for

Institutional planting (raised during 2017-18

for distribution in 2018-19)—" 19,500.

Maintenance of 4000 Nos. tall poly »
bagged teak seedlings Nursery Bit II for
Institutional planting (raised during 2017-18
for distribution in 2018-19)—" 29,900.

563

218

1,293

563

218

1,293

563

218

1,293

488

748

300 + 12% GST

300 + 12% GST

500 + 12% GST

300 + 12% GST

300 + 12% GST

500 + 12% GST

300 + 12% GST

300 + 12% GST

500 + 12% GST

300 + 12% GST

300 + 12% GST

Gaz.No. 10/2018/DTP (Forest).
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Date

Date

Date

Date
Date

Date

from which tender forms will be available—14-3-2018 at 12 Noon.
and time upto which tenders to be received—14-3-2018 at 2.30. p. m.
and time for opening the tender—14-3-2018 at 3 p. m.
OR
from which tender forms will be available—19-3-2018 at 12 Noon or 23-3-2018 at 12 noon.
and time upto which tenders to be received—19-3-2018 at 2.30. p. m. or 23-3-2018 at 2.30 p. m.

and time for opening the tender—19-3-2018 at 3 p. m. or 23-3-2018 at 3 p. m.

The quantity mentioned in the above table are approximate and on actual execution the quantity may vary. Penalty
as per Rule will be levied by the Forest Department from the tenderer, if any for the delay of execution of work in
time. The undersigned reserves all rights for cancellation of any work at any time without further intimation. All the
prevailing conditions for tender are applicable for this tender also.

Tender Conditions

Tender form and other details can be obtained from Assistant Conservator of Forests, Social Forestry
Division, Thrissur on payment of cash or by Demand Draft drawn in favour of Assistant Conservator of
Forests, Social Forestry Division, Thrissur payable on any Scheduled/Nationalized Bank towards cost of tender
Form. The cost of tender form can also be downloaded from the official website of Kerala Forest
Department and if the forms are downloaded from the website the cost of tender documents should be
attached as DD from a Nationalized/Scheduled Bank as mentioned above, along with Part 2 tender. The cost
of tender forms once paid is not refundable on any account, nor will the amount be adjusted towards cost of
any other tender forms.

The tender form shall be used only by the person in whose name it is issued and for the work specified in
the schedule attached to the tender form.

Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in the
agreement to be executed, the draft of which can be had for perusal at the Divisional Forest Office on any
working day during office hours. They are also requested to study the detailed tender conditions attached to
the tender document. No plea of ignorance of the agreement conditions received after putting in the tender
will be entertained.

Before submitting the tender the tenderer shall visit the area of work to study all the field conditions and
nature of work and quote his rate accordingly. No enhancement in rate due to any reason will be entertained
thereafter.

The tenderer shall quote in the appropriate column in the tender a firm percentage of the basic rate per
Ha./Nos. in figures as well as in words also. Lower of the same only be considered valid and shall be binding
on him/her. If the Kerala Forest Department feels that the total amount quoted or item wise rate of any of the
item quoted is unworkable due to variance to the lower side to an abnormal level with Kerala Forest
Department estimated rates, the tenderer may be required to furnish satisfactory explanation on the above
respect. In such an event, the Kerala Forest Department has the option to collect a special/extra security
deposit to the tune of 10% of the quoted amount subject to a maximum of ~ 30,000 from the tenderer
before issuance of confirmation orders. If the explanation furnished is not found satisfactory or no
explanation is furnished, the Kerala Forest Department has the right to deny the offer of work to the tenderer
even though he/she is the lowest tenderer.

The tenderer shall submit the filled up tender form together with all the pages in tact in sealed cover
addressed to “The Assistant Conservator of Forests, Social Forestry Division, Thrissur” and superscribed
“Tender for Name of work..................... 111 E Range so as to reach him in his office at specified date and
time. If the date fixed for acceptance of tender happens to be holiday the tenders will be accepted on the
next working day at the same hour.

Tender received after the specified date and time or received without the requisite enclosures or tenders not
written up proper order or form will not be honored.
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8. Each tender shall be accompanied by a demand draft of a Nationalized/Scheduled Bank for
e (rupees................. ) in favour of Assistant Conservator of Forests, Social Forestry Division, Thrissur
as Earnest Money Depost for the work.

9. All the corrections in the tender form shall be initialed by the tenderer himself.

10. The tenders received in due time will be opened by the Assistant Conservator of Forests or his deputy at his
office in the presence of such of the tenderers present on that occasion.

11. The lowest tender ordinarily be accepted, but the authority competent to accept the tender reserves to himself
the power of accepting or rejecting any tender without assigning any reason thereof.

12. No tenderer will be permitted to withdraw his offer within three months from the date of opening of the
financial bid.

13. The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a confirmation
order issued by the registered letter bearing the address mentioned in the tender. The successful tenderer,
within three days of receipt of confirmation of his tender, shall have to execute an agreement in the prescribe
form on a proper non Judicial Stamp Paper (worth ~ 200) to be supplied by him at his cost.
If the contractor fails to execute the agreement the tender will be cancelled and the Earnest Money Deposit
submitted by the tenderer shall stand forfeited to the Kerala Forest Department. The work will be retendered
at the risk and cost of the tenderer or through any other manner (Including through the next higher tenderer).
The loss if any, to the Govt. consequent to the default, if not paid by the defaulter within a reasonable time
specified by the Assistant Conservator of Forests, shall be treated as arrears on public revenue to be
recovered from the defaulter under the provisions of the Kerala Revenue Recovery Act 1968 and in such
other manner as the Govt. may deem fit. The defaulter however will not be entitled for gain, if any.

14. The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to
10 percent of the total probable amount of contract, limited to a maximum of ~ 5,00,000. The security
deposit will be released only after the successful completion of the contract work and after producing the
Non Liability Certificate from the concerned officers.

15. The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not sell,
mortgage or otherwise alienate the properties covered by the solvency certificate during the currency of the
contract.

16. The post offers and representations sent, after receipt of tender in respect of the work shall at no account be
considered.

17. The EMD of the unsuccessful tenderers will be returned as soon as possible after the tenders are finalized.

18. The quantities of work shown in the schedule are approximate and it may vary on actual execution of work.

19. The quantity shown in the tender schedule are approximate. The actual extend of the contract area may vary as
per the final survey report, which will be binding on the successful tenderer.

20. The payment shall be made after completion of the work.

21. The works mentioned in the schedule should be started on 1st April 2018 and completed before
31st May 2018. No extension of time will be allowed. The undersigned has the power to change the starting
date of the work.

22. Further details can be had from the office of the Assistant Conservator of Forests Social Forestry Division
Thrissur, Range Forest Officer, Thrissur.

(Sd.)
Office of the Assistant Conservator, Assistant Conservator of Forests.
of Forests, Social Forestry Division, (For and on behalf of the Governor
Thrissur. of Kerala)
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No. B2-1054/2018. 8th February 2018.

The Thondy articles such as logs, weapons, swan
sizes, firewood etc. in the below mentioned ranges in this
Division will be sold in Tender/Auction sale by the
Divisional Forest Officer, Kozhikode or an Officer
authorized by him on the dates noted against each. In case
the proposed dates happen to be a public holiday, the
tender/auction will be conducted on the next working day
at the same place and same time of schedule so fixed.

Conditions

. Besides the tender/auction condition mentioned
below the common condition published in the
Kerala Gazette dated 22-12-2009 vide Notification
No. Pro-(5) 6835/09 dated 22-12-2009 of the
Chief Conservator of Forests (Protection),
Thiruvananthapuram and the other common sale
conditions prevalent as in time to time in the Forest
Department will also be applicable to this auction
sale.

The intending bidders should satisfy themselves
about the quality of the material put up for auction
sale before the commencement of the auction and
any compliant raised, there after the sale will not
be entertained at any rate.

. Intending tenderers/bidders should deposit ~ 2,000
as E.M.D. before their participation in tender/
auction sale.

The successful bidders/tenderer should remit the full
sale value of the thondy article on the auction date
itself for those produce which are put up for
auction after obtained the Court sanction.

. If the total bid amount of the thondy articles is
below ~ 20,000 the full amount of the sale value
should be remitted after the auction and if sale
value exceeds ~ 20,000 35% of the sale value,
subject to a minimum of 20% and maximum
> 1,00,000 should also be remitted on the same
date of the auction.

The balance amount and taxes etc. should be
remitted and remove the materials within 40 days
from the date of receipt of intimation of the
confirmation order.

SCHEDULE
Peruvannamuzhy Kuttiady Thamarassery
26-3-2018 27-3-2018 28-3-2018
24-4-2018 25-4-2018 26-4-2018
22-5-2018 23-5-2018 24-5-2018
27-6-2018 25-6-2018 26-6-2018
24-7-2018 25-7-2018 26-7-2018
17-8-2018 20-8-2018 21-8-2018
17-9-2018 18-9-2018 19-9-2018
23-10-2018 24-10-2018 25-10-2018
21-11-2018 22-11-2018 23-11-2018
19-12-2018 20-12-2018 21-12-2018
Divisional Forest
Office, (Sd.)
Kozhikode. Divisional Forest Officer.
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Gaz. No. 10/2018/DTP (Forest).
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No. KN-7074/2015. 31st January 2018.

Separate online tenders are invited from contractors in pursuance of Kerala Gazette No. 50 dated 22-12-2009
Vol. 54 Page No. 669 to 675, auction conditions vide Pr. (5)6835/2009 dated 2-12-2009 of CCF (Protection) for
outright sale of trees standing in the plantations mentioned in the schedule below including softwood trees not included
in the list due to lower girth. However trees like Teak, Rosewood, Sandal, Irul and other hardwood trees should not be
felled. The tenderer is bound to comply with the terms and conditions in force, besides the conditions that will be
framed by the Government in future in connection with this tender. Tender documents and schedules are available in the
website: www.etenders.kerala.gov.in. The Earnest Money Deposit and tender cost for the tender should be submitted
through the Internet online banking of SBI or through NEFT for other banks. For submission of tenders visit the website

www.etenders.kerala.gov.in.

All bid/tender documents are to be submitted online only and in the designated online cover (s)/envelope(s) on
www.etenders.kerala.gov.in website and tenders submitted manually/through post will not be entertained. Late tenders will

not be accepted.

Online tenders/bids are to be accompanied with a preliminary agreement executed in Kerala Stamp Paper worth
> 200. Tenders/bids received online without the scanned copies of relevant documents, preliminary agreement will not
be considered and shall be summarily rejected. Any further clarification on this tender can be obtained from NIC/the
e-tender Help desk number available in the www.etenders.kerala.gov.in website and from the office of the Divisional
Forest Officer, Kannur during the office hours. The details regarding e-Payment (Bidder’s Bank Account No. where he/
she is having core banking facility and email-ID) should he submitted along with the tender. Tenders without these details

will not be accepted. Technical bid and financial bid shall be submitted in their respective designated online covers.

The Forest Department will not be responsible for any inconvenience or loss to the Bidder while uploading/

downloading the bid.

Intending tenderers/bidders may inspect the trees and satisfy themselves of the quantity and quality of the produce
and also satisfy the conditions of e-auction before participating in the e-auction. Complaints if any regarding quantity and

quality etc. after the e-auction will not be entertained.
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The successful tenderers/bidders have to remit 35% of sale value on the tender/auction date and also execute a

preliminary agreement in a stamp paper worth ~ 200. The successful tenderers/bidders should execute within 5 days of
confirmation orders a bounded agreement on a stamp paper worth ~ 200. After the completion of e-auction and remit
balance sale value, Forest Development Tax, GST and Income Tax at rate in force and security deposit of 10% for the
total sale value. Licence will be issued to the successful bidder only after satisfying these conditions.

If the notified date of tender happens to be a holiday, the tender will be conducted on the very next working day at

same place and time. Details of tender are furnished below in the schedule.

1.

Intending Tenderers/ bidders may inspect the trees and satisfy themselves of the quantity and quality of the produce
before participating in the Tender/Auction. Complaints if any regarding quality and quantity etc. received after the
Tender/Auction will not be entertained.

The successful Tenderers /Bidders have to remit 35% sale value on the Tender/Auction date. If this 35% value
exceeds ~ 1,00,000, ~ 1,00,000 will be remitted on auction date itself and balance value have to be remitted in
the District Treasury, Kannur within 7 working days through the countersigned chalan issued from this office and
the receipted chalan submitted to this office. If he fails to remit this amount, the EMD will be forfeited to
Government and the amount due to Government by way of auction sale in original Tender/auction together with all
incidental expenditure including notification charges as assessed by the Divisional Forest Officer concerned will
be recovered from the defaulting Tenderers/ Bidders through legal means including Revenue Recovery Act
in force.

The participating Tenderers/Bidders have rights only for collection and removal of enumerated standing softwood
trees and the softwood trees of lower girth not enumerated and has no right for removing trees like Teak,
Rosewood, Sandal, Irul etc.

The successful Tenderers/Bidders have to pay G.S.T, FDT, Income Tax, etc. at the rate prevailing from time to
time.

The successful Tenderers/ Bidders should execute a bounded agreement on a stamp paper worth ~ 200 after the
completion of the Tender/Auction.

The confirmation of the Tender/Auction sale will ordinarily be communicated to the party concerned as early as
possible. Within 7 days from the date of intimation of the confirmation the successful Tenderers/Bidders shall
remit 1/3rd of the balanced sale value and 5% Forest Development Tax, G.S.T and Income Tax at the rate in force
and Security Deposit of 10% for the total sale value. The successful Tenderers/Bidders should execute an
agreement on a stamp paper worth ~ 200.

The period to execute contract will be 14 days from the date of intimation of confirmation. No extension of
period of contract shall be granted on ordinary ground. Under very special circumstances, for good and sufficient
reasons, the Divisional Forest Officer, Kannur may grant extension of time for 7 days on realization of penalty of
> 1,000 (One Thousand only)/Ha of unfelled area.

If the tenderes/bidders fail to remove the entire produce within the extended period, the whole timber and

firewood collected by the tenderers as per the agreement will be forfeited to government and the Tenderers/Bidders shall

not

have any right on the produce confiscated to Government.

In the above circumstances, the balance work to be executed by the Tenderers shall be completed departmentally

and all the loss sustained to Government in this regard shall be realized from the Tenderers/Bidders.

8.

The contractor/his agent shall enter the coupe only after getting the written permission from the Divisional Forest
Officer, Kannur/Forest Range Officer, Kannavam.

The contractor shall at all time during the currency of the contract, keep the coupe boundaries cleared to a width
of 2 meters and keep the cairns intact.
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10. The contractor will be liable for any damage or loss caused to other trees in the plantation or reserve.

11. The security deposit will be refunded only after the successful completion of contract after producing the
clearance certificates of G.S.T, Income Tax, etc. If there is any liabilities outstanding in this respect to the Govt.
that will be adjusted from the security deposit of the contractor.

12. All common conditions regarding sale coupe are also applicable to this e-tender/e-auction.

SCHEDULE
Range Name of coupe EMD Value of Type of No. of Approximate  Approximate
and Approximate tender form Plants Plants quantity of  quantity of
contract value h Timber M°? Firewood (MT)
Kannavam 1957 Softwood 50,000 5,000 + Matti 1381 725.529 1040.654
Plantation, Peruva, G.S.T 18% Kambili 12 4.103 6.807
Nedumpoyil, Elavu 1 0.872
Kannavam— Murikku 6 1.862 4.306
- 103.74 lakh Total 1400  731.494 1052.639

The quantities mentioned in the above table are approximate and on actual execution the quantities may vary. Since
the quantity is approximate there may be variation in the quantity of timber. The tenderer is bound to cut and remove the
entire trees marked in the plantation as per the direction of the Departmental Staff. Undersigned reserves all rights for
cancelling any work at any time without further intimation. All the prevailing conditions are applicable for this tender also.

Date from which tender forms will be available in the website —28-2-2018, 11 a.m.

Date and time upto which tenders will be received—7-3-2018 till 3.30 p. m.

Date and time for opening of tender—10-3-2018 at 3.30 p. m.

Period of completion—90 days from the date of agreement.

Further details can be had from the office of the Divisional Forest Officer, Kannur,

Phone: 0497-2704808 ,

Range Office, Kannavam: 0490 2300 971, during office hours.

Office of the Divisional Forest Officer,
Kannur Division, Kannur.

SuneeL Pamipr IFS,
Divisional Forest Officer.
(For and on behalf of the Governor of Kerala)

@HIaVOCWIW awlalauad

M-832210M5 alO@VLY0

Mm@ . 2. £1.-3885/2017. 2018 ©aN(6NAIA] 6.

6308 NaIdaMAE9)cAIME] B0mM0cNO alailaemad
€ano0qy 60a01aIVd MOOY Al0WYMD (Al OIS alClal®
MAUMOI®  @RoNTHI®  &H000)»H001ad  ™mlan)o
B06M3060LIM  BALINIVNIGUB UM )OB:088)aM). BALIMS
(al?0 6M 688 8)0 B3@egioay
www.etenders.kerala.gov.in agam

eIgymo6M.

DaUW ) B) HB)0
eaImioeavglaes

B33eeI0MemonsIgjo Madqfleym@Imas mlo®
(Balyo, BBV (almoem ailel ayanlal GaRq nIoEs; 60al
MAIOOS MMBOMY BoMOHIB nIdEslod) aIflewo ag
nI0ERHgle3 NEFT aIfleo 806mieerirled esenzolemonsoaloe
Ma@alEHEMB®IEM.

Gaz.No. 10/2018/DTP (Forest).

335

o210 HSMEA (2 12006MEIBSB)0 www.etenders.kerala.gov.in
o) eaNiee Qlad &oeml2flolen)am &ommee eI
HAUNHSIC3 B06MOOLIMIV] 20(@o mdgﬂmmm@oaﬁ.
330210 V) & U3 www.etenders.kerala.gov.in

ag)am s)o_lmjoe)m)g,ﬂglgos B0MOOLIMIVWT QAO(®GH
aLIld 0169} @I838). ¢MO1650 Maldeileeld 80anTaulad
QU ERGIEE) [ poT=T}

(alQly D1 )OS Bal@—&OM0cno aowlaileel
aneilagjomil@d ana] said mldamosmo 2017-18.

~

DCGZU0 @OSELT M)dh—  5,30,000.

MlomBayo— " 13,250.

adaanm canooemloa aflel (l.agav.sl. 9uWae|es)—
S 1,187

sRoell al)om]Wo eHn N3 :ﬁ,oeloo_lw1—ng)ume)n§“
®lo®l 2)®@3 10 2OTVOIM 0.



6th MarcH 2018]

FOREST DEPARTMENT

518

806MeeeImB §saMRoleMInNSlajo ~ 200-00 GHOS
mguacsrugﬁ(ﬂass @QO0IHE)] ag:ﬂg (aloln2ild ®SMIS], MUH00
9210® 0Q) COAIBBIOS aldhBq], EMD a¢61010660)m@Imss
madglanleng (2emelod) 2)®en A 80mMeeeImow]
Mada{lesnemzmoe). (000 Mada{lEnoTm®)o GRAIMOS
801ZINM@ ©)0 80y M @Imaymi qvadae(l 60 O @) 20®
382210V MEAVIBHO|S}AN @6, -6S 6Nz 0)a0W]
NINW S alaroesud NIC/KITM-@d  mleano
www.etenders.kerala.gov.in agan eaimieeavgles
alo ool woyan  e-enders Helpdesk-@3 mleamo e
80a01V1I@3 MIeaMo 8001 VA 6EBS1G3 @EPROTWO QI
M ®o6em. M-cal®eoamln @yawlno® alaloeasu
(5 000)®H00M MSaldS) MSOMYAN CHOB UOB:100Y
MDB 0088 NI0H; @RIV allsalaoEsg)o
D-020W1G8 @REW o) e(aoaoqukzmoe)soiﬂo (mm(arg(scee)mg
®o6m. WAl 9UWBe|S)CMOOM BAALIDAV) U3 M aUlee)an
®o6M). B000)508 alIEEBW @RAIGRIOS 6§21y @Im)o
@Qlo QEMBO)aN @RAVD & 0 EBBUWHH)0 Mo SOMIM)0
wlqjodsg)oaag” 9O © Aoa3] @1 0le9) am ® al.
OSMd ®)060)M ®1o®] 80) ©aldo®) @Al Wwlwowl
(21621300189} HCWO AEYO®E;]ILN0 HOVEMEBBBICRID HSENMA@
OOBNIOHD AUMMOIMT HDISSIOM  (lUBEM] FlaidTvo @RE®
MVA@OM)o TLOLIGM)o HSEMBA Y0 &) M @O Wl ole)o.
332e10ay aVada[l2fl5)88 ®000)&H00)ASEWO @RAINYOS
(@1 W ®}9SE®o MVIMIELY I3 STV O WO
awlaNaem@d  ¢ano0qy &0anTavd B3I @)0 89)
M@0 @len)o.

29)

B330ana’ qLoMITWAOW] QMo Ald)afleno PWD-wlenoe
mleralenss afeld Mletawmdslo M 3320 avlmyo
ENIOW B0 W BlE6)0.

3320y (ainoemesud— www.etenders.kerala.gov.in
af)a ©aNIHOILGId MWIaM)o WDEMEGEIN 62 1GOOI,

B000)HOOYDS KHOTV—ag), 6nil @AY @yl.
aslaflarad /600 1emI—E:0 M0 GWOUS / BOTVO BN,

332100 (al®06Mo eAIMInaT QG eIGY MO &)an
olomH—1-3-2018 ©oailoal 10 aeml 2O @3.

33eam eaminegled Tade{lendanam @eAITLOMm
0lo®l®)o MVAWAN0—7-3-2018 ald03 4 Q6M] QAISO.

B33o21m ®0e0)MmM ®IVGIWo TVAWAo—8-3-2018
ooailoal 11 aeml.

(O] 0210®) @1BCHNME B0L100IWH—af)(UTenad’
O™l )@@ 10 AOTVOEDTIM 0.

No. KGG-3885/2017. 6th February 2018.

The Divisional Forest Officer, Kasaragod Division
for and on behalf of the Governor of Kerala invites online
tenders from registered contractor having a valid and
active registration with Kerala PWD for the following
work. Tender documents and tender schedules may
be downloaded free of cost from the e-GP
website www.etenders.kerala.gov.in. All bid/tender
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documents are to be submitted online only and in
the designation online cover(s)/envelop(s) on the
www.etenders.kerala.gov.in website. Bids shall
be
www.etenders.kerala.gov.in website and tenders
submitted manually/through post will not be entertained.
Late online bids will not be accepted.

accepted only  through online mode

Name of Work—Construction of Watch Tower at

Pulipparamba in Kasaragod Forest Division
during 2017-18.
Approximate Estimate Amount—" 5,30,000.

EMD—" 13,250.

Cost of tender form (Inclusive GST)—" 1,187.

Tender documents can be downloaded from the
website www.etenders.kerala.gov.in

Classification of bidder— A, B and C class.
Name of Division—Kasaragod Division.

Period of completion of work—10 months from the
date of execution of agreement.

Date from which the tender will be available in the
website—1-3-2018, 10 a. m.

Last date and time of submission of tender—
7-3-2018, 4 p. m.

Date and time of opening of tender—=8-3-2018,
11 a. m.

1. Bidders shall remit the tender document fee and the
Earnest Money Deposit using online payment option
of e-procurement system only and submitted through
the internet online banking of State Bank of
Travancore or through NEFT for other banks.
Bidders opting for NEFT facility of online payment
are advised to exercise this option atleast 48 hours
before the closing date of bid to ensure that payment
towards tender document fees and EMD are credited
and a confirmation is reflected in the e-procurement
system. The online NEFT remittance form provided
by e-procurement system for making a NEFT
transaction is not a payment confirmation. Kerala
Forest Department/NIC/SBI shall not be responsible

for any kind of delay in payment status
confirmation.
2. Bidders are requested to submit scanned copy of the

following documents-Registration Certificate duly
attested by the Superintendent Engineer/Executive
Engineer, PWD Kerala, EMD exemption certificate
(if any), preliminary agreement executed in Kerala

Stamp Paper worth  ~ 200 duly filled up proforma
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for availing e-payment by online. Subsequently
the hard copy of attested copy of Registration
Certificate, EMD exemption certificate (if any),
preliminary agreement in original would be
submitted offline in a sealed cover superscribing the
name of work and tender number to the office of
the Divisional Forest Officer, Kasaragod through
speed post/registered post as prescribed in the time
schedule, failing which such tenders will be rejected.

. The bidding authority deserves the right to modify/
cancel, any/all bids without assigning any reason. The
Forest Department will not be responsible for any
error like missing of scheduled data while
downloading by the bidder and non receipt of
documents.

. Any further clarifications on this tender can be
obtained from NIC/ the e-tender Helpdesk number
available in the www.etenders.kerala.gov.in website
and from this office (04994 256119) during the

having core banking facility and email ID) should be
submitted along with the tender. Tenders without
these details will not be accepted.

. The Forest Department will not be responsible for

any inconveniences or loss to the bidder while
uploading/downloading the bid.

. The tender/bids shall be opened online at the office

of the Divisional Forest Officer, Kasaragod in the
presence of bidders/their representatives who wish to
attend at the above address. If the tender opening
date happens to be on a holiday or non working day
due to any other valid reason, the tender
opening process will be done on the next working
day at same time and place.

. All other existing conditions related to e-tendering

of Kerala PWD will be applicable
tender also.

in this

Divisional Forest Office,
office hours. The details regarding e-payment RAJEEVAN, M.

Divisional Forest Officer.

Kasaragod Division,

(Bidder’s bank account number where he/she is Kasaragod.
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